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10th  December   1952   have  been    received 
by me. 

REPORT  OF  THE  JOINT   COMMIT-
TEE   OF   THE    HOUSES    ON    THE 
HINDU   MARRIAGE  AND   DIVORCE 

BILL, 1952. 

DR. P. V. KANE (Nominated): Mr. 
Chairman, Sir, I beg to present the Report of 
the Joint Committee of the Houses on the Bill 
to amend and codify the law relating to 
marriage and divorce among Hindus. 

RESOLUTION   RE.   ORGANiPAiTION 
FOR FIXING PRICES OF AGRICUL-

TURAL COMMODITIES 
SHRI KISHEN CHAND (Hyderabad): Mr. 

Chairman, I beg to move the following 
Resolution: — 

"This  House  is  of   opinion  that 
Government should set up an organisation 
charged with the duty of so fixing the 
prices of important agricultural 
commodities as would ensure to the 
agriculturist an adequate return and also 
bear a fair relation to the prices of 
manufactured goods." 

Sir, yesterday we mourned the death of Shri 
Ran Ahmad Kidwai who was Minister for 
Food and Agriculture in the Central 
Government. We have passed through acute 
food shortages in the country and it was 
through his foresight and efforts to increase 
our agricultural production that we have 
attained self-sufficiency, and now we are 
going to pass through the stage of food 
surpluses. The problem of food surpluses is 
going to be equally, if not more, difficult than 
that of food shortages and I am sorry that Mr. 
Kidwai is not here to solve that equally 
difficult problem. I welcome his successor, 
Mr. A. P. Jain, and hope tnat he will solve this 
problem with vision and1 relieve the suff-
erings of the agricultural masses of this 
country. Sir, the question of food surpluses,  
though   very  small   at  pre- 

sent, may in times to come become a very 
large problem. Our aim is a Welfare State. We 
want to improve the lot of the common man in 
this country and yet our Government is doing 
absolutely nothing for improving the lot of the 
agricultural masses who form at least eighty 
per cent, of the population of this country. 
Many hon. Members may be thinking that it is 
a very good thing if the prices of foodgrains 
come down; we will get cheap foodgrains and 
the common man will be very happy about it; 
they may think that in this matter the policy of 
laissez-faire should be adopted and that on the 
basis of supply and demand the prices will ad-
just themselves to the satisfaction of 
everybody. Sir, this is not the case. In the 
matter of food production and food prices, 
almost all economists are agreed that the 
theory of supply and demand does not apply in 
toto. It Is a matter of common knowledge that 
if there is a shortage of even five per cent, in 
foodgrains, the prices go up by thirty or forty 
per cent. Likewise, if there is over-production 
of foodgrains by even five per cent., the prices 
of foodgrains will come down by at least 
twentyflve or thirty per . cent. You know, Sir, 
that only a year or two back rice was selling 
outside the control market at the rate of one 
and one-fourth seers per rupee. I speak only of 
prices in Hyderabad, because in a vast country 
like ours prices vary from place to place, and 
so if the figures given by me are different from 
the figures prevailing in other provinces, it is 
due to the fact that our country is so vast; the 
price of rice in Hyderabad is three seers per 
rupee. That means that there has been a 
variation of nearly 300 per cent in the price. 
Likewise, in the price of wheat and edible oils, 
the variation in the last two years has been tre-
mendous. As I said, economists have studied 
this problem very carefully especially in 
America where the Government has fixed the 
parity prices for all agricultural commodities. 
The Government of the U.S.A. has guaranteed 
a parity price for the farmer. If the price goes   
down   below    that    parity 
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price, the Federal Government of the U.S.A. 
has promised the farmer that It would 
purchase all the surpluses from him at the 
standard price or it asks the farmer to store up 
the surplus foodgrains in godowns with the 
banks and take credit from them at the 
standard rate. When we see that even an 
advanced country like the U.S.A. does this—
when the advances to the farmers are of the 
scale of Rs. 5,000 crores which we cannot 
even imagine in our country—we will realise 
how in a poor country like ours where eighty 
per cent, of the population depend on 
agriculture, it is essential that the farmer be 
guaranteed a minimum price for his products. 
We will have to do proper planning of crops 
in our country. Just now the farmer is not sure 
of the money that he is going to get for his 
produce. He is adopting a policy of self-
sufficiency. Every farmer with a small area or 
a big area, tries to produce all his necessities 
first of all and then if there is any surplus left 
over, he sells that in the market. The position 
of the man who is producing cash crops is 
very precarious. The person producing say, 
sugar and cotton, does not know what money 
he is going to get for his produce and after 
getting that money he does not know whether 
he would be able to purchase foodgrains in his 
village at the proper price. The country is 
large; there may be surplus at one place but on 
account of lack of transport facilities, that 
surplus may not be able to reach the deficit 
areas and the prices in the deficit areas may 
shoot up. Therefore I have submitted this 
Resolution that the Government should come 
forward ana Jet up a committee which would 
enquire into this problem and fix prices which 
will be remunerative to the agriculturists of 
our country. Sir, in a Welfare State we have 
got to think what should be the minimum 
income of an average family in our country. 
The fixation of prices will entirely depend 
upon our ideas of a living wage and the 
minimum income basis. I submit that there are 
about 29 crores of people living in the rural 
areas entirely depending upon agricul- 

ture, that our land area is limited and therefore 
we have got to make the best use of that land 
for producing not only foodgrains but also 
raw materials for our industries—the cash 
crops, as we call them, like cotton, jute, 
sugarcane and various ether things like that. I 
submit that the minimum may be fixed at 
about Rs.. 1,200 a year for a family of 5 peo-
ple. I have arrived at this minimum because 
the average national income of our country is 
about Rs. 250. So we should see that our 
common man gets as near the average income 
as possible and if there is a family of 5 
persons, on the basis of an average income of 
Rs. 240 a year, the family should get Rs. 
1,200 per year. The total land area which is fit 
for cultivation, if divided among these 29 
crores of people in families of 5 persons, will 
give us about 5 acres of land per family and 
therefore the prices should be such that the 
produce is worth Rs. 1,200 from 5 acres of 
land apart from expenses involved in their 
production. Naturally it will happen that in 
certain areas the land will be poor and in 
certain other areas the land will be very rich 
and therefore the production will vary from 
place to place. Similarly the holdings are 
different. In certain areas the average holding 
is only 2 acres and in other areas the average 
holding is about 8 acres. Therefore when we 
are tackling this problem, it must be on the 
basis of averages and for the sake of average, 
I have taken these figures. It may be said that 
this price support will place too great a burden 
on our Government, that the Government will 
not have the money to purchase the produce, 
that the Government will not have the 
godowns to store these foodgrains and the 
food will rot and that it will lead to great 
national loss. I submit that all these 
assumptions are based on incorrect 
knowledge of facts. I will try to show that the 
Government of India is quite capable of 
providing the funds' and the storage space for 
all the surplus produce, as at the present 
moment we do not expect a surplus in excess 
of 5 per cent, of the    produce.    You 
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agricultural production in our country both of 
food and non-food crops is worth about Rs. 
5,000 crores every year. It is a normal thing 
that every year fbod-grain and other crops are 
produced and they are consumed, and that in 
the near future i.e. in the next 2 or 3 years we 
are not likely to have more than a surplus of 5 
per cent. This will mean that the Government 
of India will have to invest about Es. 250 
crores for helping the common man by 
stabilising his prices because the other 
alternative is very bleak. If the prices are not 
stabilised, the poor agriculturist will suffer 
very heavily; his purchasing power will go 
down and the lowering of his purchasing 
power is going to affect all industries. Even 
now the people are realizing that small scale 
and medium scale industries are not able to 
sell their products. The reason is simple, 
because the purchaser is the common man and 
he has not got the money to purchase them. 
We have some surplus of foodstuff, but that 
also is entirely due to the fact that the-
common man has not got the purchasing 
power and our Government is doing nothing 
for it. Therefore if we spend about Rs. 250 
crores, all the surplus agricultural produce can 
be stored in Government godowns. 
Fortunately for us, during the period of 
shortages, the Government has built enough 
godowns, to stock all this material and so this 
material  can  be  safely  stored. 

Another point that may be raised by certain 
hon. Members can be that if from year to year 
the stock goes on multiplying, the first year 
the Government of India will have to invest 
Rs. 250 crores, in the next year another Rs. 
250 crores and in this way in about 5 years we 
may have so much stock that we will have 
neither the money nor the storage space for it. 
I submit that it is based on a fallacy. It is a 
fact that the price of our food-grains is lower 
than the world price. Only last year we 
purchased rice from Burma at £50 per ton 
which Is about Rs. 650 per ton.    So I    was 

suggesting that we should fix the prices in our 
country in such a way that they are lower than 
the world price and if there is any surplus left 
over, it can be exported to other countries. I 
will take a concrete case to illustrate it. In the 
case of rice, if we fix the price at about 2i 
seers per rupee, that is Rs. 450 per ton, it will 
be a fair price to the agriculturist as well as to 
the consumer and yet thii price of Rs. 450 per 
ton will be much lower than the price 
prevailing outside India so that if there is any 
surplus left over with the Government, it can 
be sold to outside countries at a big profit. I 
am trying to answer the argument that may be 
raised by hon. Members that from year to year 
we will not be able to finance the surplus 
production in the country. I submit that the 
surplus production can be easily disposed of 
outside the country at a very big profit to 
Government, and that ,thip problem will not 
arise at all. Further, we should have a crop 
planning scheme. We have a Five Year Plan 
and we are idevoting a good deal of attention 
to industries which do not employ more than 
about 5 per cent, of the people of this country, 
but we are not paying any attention to rural 
population except possibly in the shape of 
Community Projects which are more for show 
than for real service to the countryside. Except 
for these Community Projects, the agricultural 
population is entirely neglected in the Five 
Year Plan. There are certain pious hopes in 
the Five Year Plan about Cooperative 
Farming and other schemes of development 
but actually nothing is being done for it. I 
submit that there should be complete crop 
planning for every kind of soil in this country 
and there should be a certain rotation of crops 
most suitable for the particular kind of soil. At 
present that is not practised, because every 
farmer wants to be self-sufficient. He is not 
sure of his price. But if a minimum price is 
guaranteed, as also a maximum price for 
foodgrains and cash crops, then with a system 
of proper crop planning, we can be certain that 
only the most suitable crop is put In in a 
particular 
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soil. The result will be that production will go 
up. Let me again take the case of rice as an 
example. At present the average production of 
rice is about 700 lbs. per acre of land. Does 
anybody imagine that we can be really 
prosperous with the production of only 700 
lbs. per acre of land, when the production of 
rice in Japan per acre of land is as much as 
about 8,000 lbs.—on an average basis it will 
be about 5,000 lbs.? That means that the 
average production per acre of land in Japan is 
seven times the average production in our 
country; the ratio is something like one to 
seven. We are using about seven and a half 
crore acres of land to produce less than two 
and a half crore tons of rice in our country. If 
there is proper crop planning, then, instead of 
setting apart seven and a half crore acres of 
land for rice we would be able to set apart 
much smaller area for rice as the yield of rice 
would go up from 700 lbs. to 3,500 lbs., that 
is, a ton and a half. And even with a price of 
Rs. 450 per ton, a family with five acres of 
land will be able to get about Rs. 3,000 from 
that land. I know these figures will appear bfg 
to hon. Members, but that is because there has 
been no proper planning in the country, 
especially in the field of agriculture. If we had 
taken some trouble to plan the crop according 
to the suitability of the land, we would have 
increased the production at least three-fold. 
Our "farmer is becoming more manure-
minded; but he is not able to get the full 
benefit of becoming manure-minded, because 
often he has to put in crops which are not 
suitable for that particular soil that he is culti-
vating. Several times the attention of the 
Government has been drawn to the fact that 
immediate steps should be taken to have crop 
planning and to have the right kind of crop for 
the right kind of soil, but nothing has been 
done so far. 

SHRI J. S. BISHT (Uttar Pradesh): Is this 
figure of 8,000 lbs. that the hon. Member 
referred to in the case of Japan, for the 
production of paddy or  rice? 

SHRI KISHEN CHAND: To get about 6,000 
lbs. of rice, you have to produce about 8,000 
lbs. of paddy. If you have 8,000 lbs. of paddy, 
you have to multiply iit by two-thirds to get the 
figure of rice. That comes to about 5,600 lbs. I 
did not want to perform that arithmetical 
calculation and I only :   referred  to  the round  
figure. 

THE MINISTER FOR AGRICULTURE 
(Dr. P. S. DESHMUKH): it is very  much  
exaggerated. 

SHRI KISHEN CHAND:   I may sub 
mit  that, tthe   hon.   Minister   himself 
has     given     out     that      figure     of 
8,000 lbs .........  

DR. P. S. DESHMUKH: That figure is not 
the average, that is the maximum  production  
they had  got. 

SHRI KISHEN CHAND:   I am arguing only 
on the basis of an yield of j   3,000 lbs. of rice, 
that is to say, about 1   4,000 lbs. of paddy. 
The hon. Minister has pointed out that 8,000 
lbs. is    the maximum yield and not the  
average. Then  probably,  according to  him  
the average will be abou^5,000 lbs.; and I  was  
working  only  on  the  basis  of an yield of 
4,000 lbs. After all, when ;   the   maximum  is   
8,000   lbs.   then   the I   average    will    be    
somewhere      near 5,000 lbs. 

DR.  P.  S.  DESHMUKH:   The  aver-'   age  
is  somewhere  between   2,500  and 3,000 lbs. 
at the most. 

SHRI KISHEN CHAND:   Even    if it is   
only   3,000   lbs.   with   our   yield   ol j   about 
700 lbs. the ratio comes to one to four. 

AN HON. MEMBER: From a ratio of one to 
nine, he has now come down to  a ratio of one 
to four. 

SHRI KISHEN CHAND:   I am    only taking   
the  figures  given  by  the  hon. I   Minister. I 
am prepared to accept any figures that he gives. 

The problem, Sir, is an urgent one and I am 
only trying to invite the attention   of   the   
Government   to   the 
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problem and to the disparity that is involved, 
whether the ratio be one to four or one to six. 
You know, Sir, it is possible to have this kind 
of crop planning. In Andhfa, for instance, as 
hon. Members know, there are certain farmers 
who produce something like 4,000 to 4,400 lbs. 
of rice; and we have got even better lands. 
When you have all kinds of land, and when you 
have also a variety of climates, then it should 
be easily possible to select the proper land for 
the proper crop. I am not going to say that all 
the 7   5 crore acres of land should be under 
paddy. When the yield per acre goes up, you 
will be able to restrict the extent of land under 
paddy and all the extra land or area can be 
devoted to cultivation of other crops including 
cash cross. At present we are using 80 per cent, 
of our land for food crops and only about 20 
per cent, for cash crops. If you find the 
production going up, and the yield goes up, you 
can change the ratio. You can reduce the area 
under food crops and increase the area under 
cash crops. We have attained self-sufficiency in 
the matter of food, and we want to become an 
industrial country as well. As an industrial 
country we will have the added advantage that 
we will be producing all the raw materials 
needed for our industrial development inside 
our own icountry. This will place us in the 
happy position of being able to compete   easily   
with   other   countries. 

Here I take the example of cotton. Japan, as 
we all know, was importing cotton from India, 
manufacturing cloth out of that cotton and 
dumping the cloth into our country at such low 
prices that no Indian mill could compete with it. 
We do not want that kind of situation to arise. 
We want that if the cloth is produced from the 
cotton grown in our country, there should be a 
fair division between the industrial labour and 
the farm labour, between the industrialist and 
the rural population. We should so adjust our 
production of industrial goods that the farmer 
who is the primary   producer    does    not    
suffer   , 

Therefore, in my Resolution you will find that 
special mention has been made of an adequate 
return to the agriculturist and a fair 
relationship between the prices of 
manufactured goods and those of important 
agricultural commodities. I submit that in the 
case of cash crops, the prices should be fixed 
in such a way that the price of the 
manufactured article bears a fixed ratio to the 
cost of the raw material used in the making of 
it. That is the only fair way. What is 
happening at present is that labour in 
industries being better organized can make 
their demands. The result is that the cost of the 
process of manufacture goes up and the 
agriculturist gets a lower price. For instance, 
in a piece of cloth, you will find that the price 
of cotton is less than fifty per cent, of the cost. 
If there had been a proper organization and 
proper attention paid by the hon. Minister, the 
Government would have insisted that the price 
of cotton should bear a fixed relationship to 
the price of cloth and the peasant thereby 
would have got a fair return for his produce. 

Sir, I have given the general arguments in 
favour of my Resolution; and as the debate 
progresses and hon. Members put forward 
other viewpoints, I will try to reply to them in 
my answer. 

Sir, I move my Resolution. 

MB. CHAIRMAN: Resolution moved: 

"This House is of opinion that 
Government should set up an organisation 
charged with the duty of so fixing the 
prices of important agricultural 
commoditiejs as would ensure to the 
agriculturist an adequate return and also 
bear a fair relation to the prices of 
manufactured goods." 

PROF. G. RANGA (Andhra): Mr. Chairman, I 
wish to thank my friend Shri Kishen Chand, for 
having taken the initiative and for having given 
this excellent opportunity to this House to , 
discuss this  very  important matter.  I 
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do not think, Sir, it is necessary for me at this 
stage to go into much of a statistical 
discussion in order to convince the House 
about the importance of this question. It is a 
well-known fact that the great majority of our 
people are dependent for their livelihood upon 
what they get from agriculture and if the 
prices of agricultural products are allowed to 
go down so low as to leave them no margin at 
all and so as to disable them from making 
both ends meet as agriculturists and also 
maintaining themselves on a fairly decent 
standard of living, the whole of our national 
economy will come to be torpedoed and 
disturbed so badly that we would be face to 
face with a real calamity. How can the rest of 
the people continue to maintain their own 
prosperity for very long if their best 
consumers, the largest consumers of their pro-
duce, of their services—whether of 
manufactured goods or of professional 
services—are not in a position to pay for their 
services and for their goods? This point 
became very clear even to such highly 
industrialised people as the Americans during 
the last economic depression when they found 
that their factories had to remain idle, their 
great cities had to be crowded with 
unemployed people, their own so-called 
prosperous and highly paid workers and 
professionals as well as intellectuals, had to 
go abegging and join what were known as 
bread-queues. It was then realised that if at all 
the industrial machinery was again to be put 
into action and employment was to be 
provided for their professionals as well as to 
their proletariat, what they had to do im-
mediately was to raise the prices of 
agricultural products. Contrary to the advice 
given by very many economists of the 
orthodox type, the American leadership of 
that time chose to raise the prices of 
agricultural produce by 25 per cent. It was 
called an artificial measure but it was done 
and immediately the credit-worthiness of the 
peasants and the farmers rose; the banks were 
willing to wait for some time for the 
collection of their debts and were willing also 
to advance new 

loans to the farmers; the farmers were willing 
to invest this money into their agriculture. 
There were arrangements for the storage of 
surplus produce which enabled agricultural 
production to be taken up in right earnest. The 
moment agricultural production was taken up 
with some optimism, employment was 
provided on the land and they were able to 
continue to purchase industrial products on 
instalment basis. They began to make their 
demands upon the services of the pro-
fessionals and intellectuals of the towns and 
once again the wheels of industry and 
commerce began to move. That is how they 
were able to get over their economic 
depression. This is a very good lesson for our 
own people. The National Income Committee 
went into the question of estimating the 
income of our own people; they came to a 
figure of 82, out of which 42 or 44 was 
supposed to be accounted for by our own 
agriculture. Now, if that is the proportion in 
which our own national income is being dis-
tributed,—I do not consider it to be a just 
distribution, but taking it for argument's 
sake—it means that 50 per cent, of our total 
national income today is accounted for by our 
own agriculturists and agricultural operations 
and activities. If supposing—as has happened 
during the last six months—the prices of our 
own agricultural products come down—they 
have come down by 25 per cent, in many 
places, by 15 per cent, in many more places 
and in every other place by not less than 12| 
per cent.—to that extent the national income 
also comes down and the demands that the 
agriculturists can possibly make upon the 
services of the industrialists and upon the 
commercial people as well as the professional 
people naturally come down and no wonder 
there is the cry today from all quarters, from 
all political parties, about unemployment 
stalking the land, especially in our cities 
where retrenchment is being indulged in by 
the industrialists and the professional 
institutions. It is just because of this new 
phenomenon which has come into evidence 
during the     last     two     years     of     grow- 



19     Fixation of prices of   [ RAJYA SABHA ]   Agricultural Commodities    20 
[Prof. G. Ranga.] 

ing unemployment in the town and the failure 
and incapacity —not only failure but the 
incapacity —of the Governments in the States 
as well as at the Central level, to cope with 
this urban unemployment, that people have 
come to realise that after all there must be 
something wrong with our monetary policy, 
that there must be something wrong |with our 
own price policy. But, they have not taken the 
trouble to realise that this growing 
unemployment problem in the towns is 
directly due to the invisible manner in which 
agriculturists have been exploited for a very 
long time; their economy has come to be 
undermined especially during the last two 
years by this continuous fall in the prices of 
agricultural products which has resulted in our 
agriculturists not being able to demand and 
utilise the services of industrialists, profes-
sionals, intellectuals and such others of the 
towns. Therefore, Sir, it is quite clear that if 
our national economy is at all to be put on an 
even keel, and if the hopes and aspirations of 
the Govewiments, the National Planning 
Commission and of our people are at all to be 
realised within a measurable period of time, 
the (most) important thing, the most 
elementary and fundamental thing that the 
Government has got to do is to take such steps 
as would stabilise the prices of agricultural 
products at some level which may be 
considered to be remunerative, decent and 
reasonable. Most unfortunately for us, till 
now, except for a few expressions of 
sympathy that had been given to us by the late 
lamented Minister for Food and 
Agriculture,— our friend and my friend, Mr. 
Raft Ahmad Kidwai—Government has not 
been able to do much, has not begun to do 
anything at all. On the other hand, Sir, this 
Resolution is only asking the Government to 
implement what Mr. Kidwai was hoping to 
begin to do; I do not know whether the other 
sectors of this Government were willing to co-
operate with him, were prepare to co-operate 
with him—and I do not know whether they 
are willing   to   co-operate   with  his   
successor 

today and with the Food and Agricul-' ture 
Ministry as well—but it is absolutely essential 
that the whole of this Government should take 
into serious consideration this problem of the 
continuous, rapid and unreasonable fall in prices 
of agricultural products during the last one-and-
a-half years and more especially during ^the last 
six I years and deem it their duty to come to 
grips with this national calamity that is 
enveloping us all round in this country. 

Sir, is it not a very strange thing that when 
only a few hundreds of thousands of workers 
in the towns come to be unemployed 
Government and their party take very serious 
notice of it, arrange special discussions in 
their own party organisation? Special 
meetings of the Cabinet are also held  both  
here  at  the  Centre  and in 

! the States and special directives are also sent 
out by the Prime Minister to the State Chief 
Ministers to take special steps in order to fight 
this unemployment in the towns. At the same 
time, while this national calamity has been 
overtaking    us,  so little thought 1 has been 
given to it both at the Centre and in the States. 
What is the I result? Mr. Kishen Chand has 
told us of what is happening in Hyderabad. 
Only today I came to know that many of our 
kisans in U.P. have made representations to 
Mr. Mohanlal Gau-tam, who held a very 
important posi- 1 tion in the Congress 
hierarchy and who now is a Minister in the 
Uttar Pradesh Government, about the fall in 
prices. The prices have fallen by more than 60 
per cent, in some cases, especially in regard to 
jowar. When prices go down like that, what is 
to happen to those people? Who is to look 
after them? Mr. Kishen Chand has already 
referred to it; have the costs of production 
gone down in agriculture? They have not. 
Have the wa-ges come down? They have not 
and they should not. Have the prices of other 
commodities that the peasants have got to 
purchase in the towns or from 
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the cities, come down to any commen 
surate level or degree? They have 
not........ 

SHRI  H.  N.  KUNZRU    (Uttar Pradesh):    
And    they should   not. 

PROF. G. RANGA:   They might not. I  am 
not prepared to say that    they should not 
because there are still margins in the price 
structure of £n~e production   and   services   
that   are   being placed at the disposal of the 
nation or the cities  and  a  number of 
manufacturers' sectors where there    is    
scope for  reduction  of  their  profits, for  re-
duction of waste and overlapping and to that  
extent  those  prices  have  got to  be brought  
down.  Has  any    effort been made  by tfce 
Government?     On the other hand,  what is 
happening is this, and it is not an 
exaggeration,    I hope, when I say that in 
many cases inefficiency is being sheltered 
under the protection   of   the   Tariff   
Commission and the Industry and Commerce 
Ministry's policy of protecting the so-called 
nascent industries or new industries or    
under-developed    industries     and like    
that.        Now     not    enough    is being 
done    in    order    to    cut    down those 
^sectors of inefficiency and    also 
profiteering. Now, apart from that, Sir. what 
the peasants have got to pay for what  they 
need  from  the  towns,  for the  manufactures  
and  provisions  still remains more or less the 
same, whereas their own income  has come  
down with the result that they to-day    are 
face to face with dire economic failure. Now 
it does not come to the surface. It does not 
attract the notice of the Government  and  
their  Ministers   for   the simple  reason  that 
our    agriculturists are in large numbers and 
each one of them  is   a   small   person   in   
economic terms, and therefore they are not 
able to assert themselves. They are not able to 
bring to    the   fore    the cumulative effect  
of  their  distress   and    the    indirect 
consequences   of   their   distress upon  our 
own national  economy.  But I would like to 
warn the Government that until and unless 
they try to come to  grips  with  this  very  
serious  problem   and   they   try   to   
formulate   pro- 

posals  which would be  commensurate in their 
importance and in their capacity  also  to  solve 
this  problem    and commensurate with the 
importance of the agriculturists in this country, 
they cannot really claim  to be doing anything 
at all to advance the economic conditions of 
our country. They would have   to  raise   the  
standard   of  living of our people,  their own 
national income. How can they? Under their 
very nose the income of the largest number of   
our   own   people   in   this   country, the 
majority  of our own    people    in this   
country   is   being   brought   down steadily 
and without any efforts whatsoever on their 
part to improve matters.   Brought   down   to   
what   extent? From 30 to 60 or in   some 
places even 70 per cent. Now how can the 
Government be complacent about it? How can 
they say that their Five Year Plan is going  to  
be  successful.   It   cannot   be successful.   
They   say   that   they   have achieved this, 
they have achieved that, they are spending  so 
much here and so much there. In the last six 
months alone   the   total   cumulative   value   
of the loss of price that the agriculturists have  
suffered   comes   to     more     than Rs.   500   
crores.   Can   the   Government possibly say 
that what they are contributing to the raising of 
the income of our own people is even one half 
of that sum per annum for our people? 
Therefore it is high time that Government 
either confessed their own failure to come to 
grips with this situation because it is too much 
for them and therefore made way for somebody 
else  or they took serious notice of this and see 
that it is  solved  on  a  national  scale from a 
national view-point, not merely with whatever 
statesmanship they can muster but also with the 
co-operation of the statesmanship of all the 
people and of all the parties in this country. 

SHRI H. P. SAKSENA (Uttar Pradesh): Mr. 
Chairman, if my hon. friend the mover of the 
Resolution would just add a small word to his 
Resolution, I think we can very easily proceed 
to the next Resolution for which my hon. 
friend Shrimati Lila-vati MunshI is alternately 
napping and anxiously   waiting.   With   the   
addition 
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[Shri H. P. Saksena.] of that small word 
'not' the Resolution would read: "This House 
is not of opinion that Government should set 
up an organisation" etc. Now a simple 
addition of a small word like 'not' would serve 
the purpose. 

Sir, so far as the speech of my hon. friend 
Mr. Kishen Chand is concerned, which 
ordinarily I rejoice to listen to with rapt 
attention, it was this time very disappointing 
for me and for the farmers. He contradicted 
his own statements so extravagantly that I 
was confused what to do, which to admit and 
which to reject. For him, Sir, to come and say 
that all the community development projects 
of the Government of india are a big tamasha 
entitles him to some attention in a mental 
clinic immediately, because even those who 
have defective eyes can very easily see the 
changes taking place on the face of the eartE 
of India so far as these community develop-
ment projects are concerned. But for him to 
say that they are a big tamasha is a thing of 
which he alone is capable, not I. 

Sir. his another categorical and sweeping 
and generalising statement was that this 
Government has done absolutely nothing to 
improve the condition of the masses of the 
people who form 80 per cent, of the 
agriculturist population. 

PROF.  G. RANGA:   Who said it. 
SHRI H. P. SAKSENA: I am talking all 

about the mover of the resolution. Mr. Ranga 
should know it. I have not yet come to his 
speech. 

PROF.  G.  RANGA:   All right, Sir. 

SHRI H. P. SAKSENA: Now, Sir, this again 
is a bewildering statement to make. If this 
Government can be accused of anything it is 
this that it has done more for them, more than 
was the share of the people at large, of the 
masses. It has done nothing for the classes. 
The classes are suffering. Their condition is 
growing worse and worse.  Everybody who 
has  got    any- 

thing to do with the dwellers of the cities 
knows it to his discontent. But the city 
dwellers are in no way jealous of the 
prosperity that has come to the doors of the 
agriculturists because it is they who want their 
country to be prosperous, and prosperity lies, 
we all  admit,  in  the villages of India. 

Now, Sir, he said that we are aiming at a 
Welfare State, and a Welfare State is one in 
which everybody is happy—this is my 
definition of a Welfare State. Now when we 
say 'everybody' it includes along with the 80 
per cent, of the agriculturists the remaining 20 
per cent, of the people also. I do not know if 
Mr. Kishen Chand shed any tears when the 
prices shot up by 500 per cent, as compared to 
pre-war prices. Now he also quoted some 
figures which went to show that if the prices 
were coming dowji it would be a great 
disaster. Prices, if he understands any 
principles of economics at all, have to come 
down in the same manner as they rose up. 
There is no power on earth that can check that 
process of economics. The prices are sure to 
come down. They rose up within a period of 
10 to 12 years and perhaps they may take a 
shorter period of time in coming down. So far 
as the reduction of prices is concerned, my 
hon. friend the mover must know that if the 
prices come down and things become cheap, 
everybody will be happy. Mr. Kishen Chand 
ought not to be afraid of it. The prices of all 
other necessaries of life are tied to and bound 
up with the prices of foodgrains. As soon ars 
the prices of foodgrains come down, their 
prices will also automatically come down. 

SHRI B. C. GHOSE (West Bengal): They  
don't. 

SHRI H. P. SAKSENA: They will; just a bit 
of patience is required. 

Now, Sir, I have got to say just a word with 
regard to the speech of my very revered 
friend, Prof. Ranga. He is an expert who has 
spent a greater part of his life in the study of 
agricultural topics and is a friend of the hon. 
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Minister for Agriculture. Yet I say that 
perhaps he quite conveniently forgot that 
when America raised up the prices of 
foodgrains by 25 per cent, it was nothing 
abnormal because we, as I pointed out a 
moment before, have raised the prices of our 
agricultural products by 500 per cent, as 
compared to the pre-war prices. Now, 
imagine for a moment. If these prices 
continue to stay, as they do today, there will 
be a disaster—a disaster in the true sense of 
the term. The prices of food-grains are to 
come down. Sir, I do not want to drag the 
sacred name of my revered and honoured 
friend, the late Shri Raft Ahmad Kidwai 
which was brought in by one of the speakers 
here. But then I can inform the House that I 
have it on his authority that the prices of 
foodgrains, particularly of wheat and rice, 
will come down to 4 seers per rupee by the 
year 1955. This was the solemn promise that 
he gave me when I complained to him that in 
spite of all the success of his Food Ministry, 
the prices of food-grains were not coming 
down and the poor were as hungry now as 
they were before. With this short reference I 
have to submit that we should treat this as a 
solemn promise and the present Food 
Minister will do well to see to it that he fulfils 
that promise. 

THE MINISTER FOR FOOD AND 
AGRICULTURE (SHRI A. P. JAIN): I 
hope.......  

SHRI H. P. SAKSENA: You may hope, you 
may not hope; but things will go on as they 
ought to. With these few words I would 
request the hon. the mover either to accept 
my amendment of adding a little word 'not' 
there or to withdraw the resolution gracefully. 

SHRI N. PRASADARAO (Andhra): Sir, I 
completely support the Resolution moved by 
my hon. friend Mr. Kishen Chand. There are 
no two opinions about the fact that in recent 
years the prices of agricultural commodities 
have fallen very sharply and they have fallen 
so low that the agrarian economy itself is 
more or less in ruins. Of course, the hon. 
Minister 

for Agriculture may contradict ana therefore I 
want to quote on!y the.-Government figures as 
they are given in Government publications. In 
the last, one year itself—I need not go to pre-
vious years—the prices of agricultural 
commodities, particularly of cash crops or 
commercial crops as we call them, have fallen 
very precipitously. In the October issue of the 
Industry and Trade Journal the prices of 
agricultural commodities have been given. 
These are the comparative figures for August 
1953 and August 1954: 

 
And for groundnut oil the price has come 
down from Rs. 470 to Rs. 235. or in Calcutta 
it came down from Rs. 87 to Rs. 43/8 that is, 
exactly half of what it was one year before. 
These are the wholesale prices but we should 
understand that the wholesale price is never 
given to the peasant. Ultimately the peasant 
will get much less than these wholesale prices. 
Now,, my hon. friend Mr. Saksena was telling, 
us that all other prices will also come down. 
Sir, the same magazine gives the prices of 
other commodities as; well, prices of 
manufactured articles. I have collected these 
figures also fromi the same magazine and Mr. 
Saksena, may note. These are also 
comparative figures for August 1953 and 
August: 1954: 

Shirting, grey.—From Re. 16/3/8 it went 
up to Rs. 17/3/6. Whether this is coming 
down of the cost, I do not know. 

SHRI H. P. SAKSENA: Perhaps it was of 
superior quality. 

SHRI N. PRASADARAO: I am quoting the 
prices of only those things; that are generally 
used by the peasants. 
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Of course prices of other consumer goods are 
also given—coal, kerosene, etc. But their 
prices have not at all come down. The same 
prices are being maintained. Therefore we can 
see how this price mechanism is working in 
such a way which is ruinous to the peasants. 
This is generally what we call unequal 
exchange. For what the peasant sells, generally 
he gets very low price, but generally for what 
he purchases, the price will be always very 
high. And what is the reason for this fall in 
prices of these agricultural commodities? If we 
take these commercial crops for which I have 
just now quoted figures, we will find that 
almost all these crops are controlled, their 
marketing is completely controlled by the big 
monopolists, particularly the British 
monopolists. For instance, take the case of 
groundnuts. The marketing of groundnuts is 
controlled by the Rallis, Volkarts, Louis 
Dreyfus and such other companies. Same is 
the case with tobacco, particularly Virginia 
tobacco. There has been much agitation on this 
and a delegation has been sent abroad recently 
but almost the whole of the trade in this 
Virginia tobacco is controlled by the ILTD 
Company which is a British monopoly. 
Similarly for jute and other things also we can 
say the same thing and these monopolists are 
fixing such low prices or they are 
manipulating this price mechanism in such a 
way that ultimately the peasants are ruined. 
For instance, the ILTD is purchasing only the 
best qualities of Virginia tobacco, the first four 
varieties or what are called the first four 
grades. The Agricultural Ministry has 
introduced a system of grading which is very 
ruinous in its effects and which is not followed 
in any other country. It is very peculiar. In 
America they are following another 

system—tops, middles and bottoms, but here 
we have got a variety of.grades and the 
monopoly companies are purchasing only the 
best varieties. In the case of this Virginia 
tobacco, they purchase only the first four 
grades and the rest they refuse so much so 
that the peasants are more or less ruined. They 
have to dispose of their entire tobacco but 
they are unable to do that. But still the Central 
Government does not fi%Ve them. They 
insist upon their pflund of flesh in the form of 
excise cmty. The excise duty is so heavy that 
it is someti'mes pven four to five times the 
actual price that the peasant gets for his 
tobacco. 

Sir, about tobacco also, our Food and 
Agriculture Ministry have published, or their 
Committee, the Indian Central Tobacco 
Committee, have published their bulletins. 
The Indian Central Tobacco Committee is 
under the Ministry of Food and Agriculture. 
There in the bulletin you will find that the 
price of tobacco is one anna or even less per 
pound, but still the excise duty—the excise 
duty collected by the Central Government—is 
6 annas per pound or even more. In the case of 
groundnut recently there was much agitation 
that the prices had fallen down terribly. When 
this agitation started, at least the price per 
local maund was Rs. 5 or Rs. 4/8. Now, the 
price has come down to Rs. 2/8 per maAd in 
Andhra —one of the main producing areas of 
groundnut. But still the Centra] Government 
completely stopped the exports of groundnut 
oil and after much agitation only a small quota 
has been given to be exported only to dollar 
countries. That was also given in their report 
itself—"Agricultural situation in India" 
published by the same Ministry—page 6. 
There they say that "on the exports side an 
important development during the month was 
the announcement by the Government of India 
of its decision to allow export of a small 
quantity of groundnut oil to dollar areas...". 
So, when there was a huge surplus and when 
the prices had completely gone down, the 
Government 
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gives an export     permit, for  a small 
quantity,  and at  the same time they put  Rs.   
350 per ton  as  export  duty. Thereby   the  
position   has   not   at   all improved.    On   
the   other  hand,   the prices have   come   
down   even   after this export has been 
allowed.    Therefore, the Central 
Government has been compelled, once again, 
to reduce it to Rs.  225 per ton, but the 
position still has not improved.    Later on, I  
think recently,   they  have     reduced   it   
still further, but did it improve the situation? I  
have  got  recently  the   figures of the local 
market, Bezwada. You will find that it was 
Rs. 12 in August, when this export duty was 
imposed—it was Rs. 12 per local maund. 
Then, in September it maintained the same 
price. Even  after the  exports  were  allowed, 
on     October  23rd—I am quoting     all these  
figures as on the 23rd of every month—it 
came down to Rs. 10-8-0 and on November 
23rd it is maintained at the same rate. That is, 
the export duty which the  Central 
Government levied has become an 
impediment for export, even though exports 
have been allowed—and,  also, the exports  
were very, very  small.    For instance  in  
October itself, we have estimated, not only 
we, the traders have estimated that about sixty 
thousand tons of surplus is there, but  the  
Government     has   allowed,   I think, only 
ten thousand tons.    Therefore,  the  price  of  
groundnut  oil  has come down and 
consequently the price of groundnut has 
terribly fallen down, so     much so  that the  
peasants     are almost , ruined. Similarly,   in  
the  case of sugarcane also.    This is a 
question which has been discussed several 
times in this House and in the other House. 
Today this sugarcane price has become one  
of  the  main     questions   for   the peasants. 
The peasants are demanding Rs. 1-12-0 per 
maund, but what is the Government    doing?    
Previously    the price was fixed at Rs. 2 per 
maund in 1947-48. Later   on   it   was   
reduced   to Rs.   1-12-0.    The  Government  
fixed  a particular     price     for     sugar     
also, Rs.   30-8-0   or  Rs.   30-12-0—1   do   
not know exactly—but later on instead of 
raising they reduced the price of sugarcane  to 
Rs.   1-5-0,  that  is, by 25  per 

cent. The perisants generally calculate a 
particular price, they expect a particular price 
and  hoping on that, they spend something for 
raising the sugarcane. They put   the  capital,   
but  suddenly  when  the  Government  reduced 
the   price  of   sugarcane,   the   growers were  
put   to  much  loss,   so  much  so that  they  
could     not  get   back  even their investment. I 
do not know how the   Government   will     
calculate,   but generally  they  should   also   
take   into account     that  among  the     
sugarcane growers there are tenants also and 
the tenants   have  to  pay     rent—generally 
the rents for sugarcane are very high compared 
to-other crops. For instance, in Andhra, in 
Kistna, West Godavari and such other districts 
where sugarcane is grown, there the rent per 
acre is from Rs. 400 to Rs. 600 and recently in  
Bombay  in  the  case   of  a  dispute about this 
sugarcane question, we had to produce some 
registered documents wherein the rent fixed 
was Rs. 500 per acre. So,  if  you   calculate   
this   thing also,    then    the expenses    for 
raising sugarcane will be very  high, but the 
Government  has  fixed  only Rs.   1-5-0 and 
now Rs.  1-7-0, and it refuses  to raise  it     
further   irrespective     of   it whether the 
peasant or the sugarcane grower  has   got   a   
fair  price  for  his produce or not. On the other 
hand, the Government has assured us that they 
are  putting  a lower  price for  sugarcane in 
order to bring down the price of     sugar.    But  
what  is  the     fact? Sir, I can quote again from 
the Government  record     that  instead  of  the 
sugar  prices   coming   down,   they  are going  
up.    They  are  very  very  high. In this 
publication "Agricultural situation    in     
India"—latest,     September 1954—the price  
for     sugar  has  been given.    You   will   find   
that   in   every market,    Hapur,    Kanpur,    
Jullundur, Calcutta,   Bombay  and     Madras,   
the price of sugar is from Rs. 33 to Rs. 36. The 
Government has fixed a particular price Rs.   
27  or Rs.  28-8-0  or  so  per maund,     but Rs.  
33 to  Rs.  36 is the price that is ruling in the 
market. So the     expectations  of  the  
Government that  the     sugar  price   also   will     
be brought down are belied and there can 
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conclusion from this, that is, the 
Government brought down the price of 
sugarcane in order to help the sugar 
magnates. Similarly, in the case of jute. 
The price of jute also has tremendously 
fallen down. (Time bell rings.) The price is 
now between Rs. 15 to Rs. 25 per maund, 
whereas the Jute Enquiry Commission 
itself has reported that the cost of 
cultivation, for raising one maund of jute, 
is between Rs. 15 to Rs. 30 per maund and 
they have suggested a minimum price of 
Us. 20 to Rs. 40 per maund. The Director 
of Agriculture of the West Bengal 
Government has also calculated that the 
cost of cultivation of one maund of jute is 
from Rs. 16 to Rs. 26 per maund, but today 
the price is only from Rs. 15 and Rs. 25 for 
the best •quality. The Government, of West 
Bengal, the Director of Economic Research 
of the Indian Central Jute Committee and 
the Director of Economics and Statistics of 
the Ministry of Food  and Agriculture, all 
of them have recommended that a 
minimum price should be fixed for jute. 
This is the case for the fixation of a fair 
irHnimum price for the agricultural 
produce. Today not only with regard to 
these cash crops but with regard to food-
grains also, the prices are coming down. 
Just two days ago the peasants in Mathura 
district told me that the price of wheat was 
nearly Rs. 9 to Rs. 11 per maund. 
Previously, it was Rs. 14. From Rs. 14 it 
has come down to Rs. 11 per maund. When 
the harvesting is done and the new crops 
begin to arrive, we do not know what will 
be the prices. So this is the situation. 
Therefore it is quite necessary that the 
Central Government should come forward 
with the policy of fixing minimum prices 
for the agricultural produce—prices which 
are just for the growers as well as for the 
consumers. My friend is pointing out that 
the prices have gone up tremendously. That 
is true in certain years. But if you take the 
case of manufactured goods, there also the 
prices have gone up tremendously- they are 
not coming down, whereas the prices of 
foodgrains 

or the commercial crops have fallen 
tremendously. We do not, however, desire 
that they should be raised very much, but 
they should be reasonable prices, 
economical to the growers as well as fair to 
the consumers. At the same time, I suggest 
that the prices of manufactured goods, 
which are consumed by the growers, 
should be brought down to a reasonable 
level. 

MR.  CHAIRMAN:  That  will  do. 
SHRI LALCHAND HIRACHAND 

DOSHI (Bombay): Sir, I am in general 
agreement with the principle of this 
Resolution, but I am afraid, this Resolution 
does not do full justice to the present 
situation or to the anticipated situation, the 
situation anticipated in the near future. The 
Resolution says that "This House is of 
opinion that Government should set up an 
organisation charged with the duty of so 
fixing the prices of important agricultural 
commodities as would ensure to the 
agriculturist an adequate return and also 
bear a fair relation to the prices of 
manufactured goods". 

Sir, my reading of the present situation is 
this that the prices of agricultural produce 
are going down very fast, and it is 
necessary that some action must be taken 
by the Government immediately. Up till 
now, the prices have gone down, and in a 
short time the agriculturists will have to 
face the problem of paying the revenue tax 
to the Government. And it is usually in the 
months of December and January that the 
prices are at the lowest level, as the 
agriculturist has perforce to sell his 
produce to enable himself to pay the 
revenue tax. That situation is approaching 
fast, and it is for the Government to make 
up their mind as to whether they are going 
to help the agriculturists by fixing the 
minimum prices which they will pay to the 
farmer, if there is a tendency for the 
agricultural produce prices to go below a 
certain level. If I remember rightly, the 
Government have made a general 
announcement that they will consider such 
a position. But I  do not think  that they  
have come 
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forward with any minimum prices for the 
different agricultural products that are being 
marketed at present. My request to the 
Government would be that they should study 
the situation without delay and come to a 
decision, and make the announcement about 
the minimum prices. 

I do not agree with the last clause of this 
Resolution. Sir, making a sort of relation 
between the prices of manufactured goods and 
the prices of agricultural goods is an extremely 
difficult proposition. It is very difficult to corre-
late these prices, and it will unnecessarily cause 
confusion. My suggestion to the Government 
would be that they should study the prices in 
relation to costs at different centres. But more 
than that, they should at least announce the 
procurement prices which they have been giving 
to the agriculturists in the last few years, 
particularly in the last two years, so that the 
cultivator would be assured of the price that he 
was forced to accept when there was a tendency 
for the prices J to go up, and in the present 
times I when the tendency for the prices is to go 
lower and lower, he is assured of the price 
which he was getting at that time. The real and 
just price would be this. Sir, that he should get 
not only the cost price, but cost plus profit price, 
or the procurement price, whichever is higher. 
And my reason in support of this is that at the 
time when there was shortage of foodgrains, he 
was forced to part with his goods at a certain 
price. And in all fairness, he is entitled to get 
that price, if that price was considered at that 
time a fair price. But I go a step further. If that 
price turns out to be, under the present 
circumstances, not fair in relation to costs and 
profits, then I feel that he is entitled to get ; the 
protection from the State of a fair J price which 
is based on a fair cost | and a fair profit. What 
that fair pro- j fit should be, I do not want to go 
into that question at this stage, because I , feel 
that the Government agency which ' is proposed 
to be established would be more competent to 
say that. But I do  | 

maintain that the cultivator, in all fairness, 
should get a fair price, and an immediate 
token of that fair price should be the 
procurement price. Supposing, Sir, we do not 
adopt this procedure, what will happen? The 
pressure of selling will bring down the prices, 
and the purchasing power of the producer will 
be seriously curtailed, so that the post-war 
depression, of which we have been afraid of, 
will start seriously. A few days ago I had the 
occasion to tour my constituency, and at every 
place which I visited at that time I could 
gather from the cultivators as well as from the 
other classes that they were facing a very 
serious situation. It was not the farmer alone 
who was afraid of the future. The landless 
agricultural worker was also afraid that his 
wages would be substantially reduced, and he 
would be in a worse economic situation. He 
was afraid of unemployment too. The 
business community was equally nervous. 
They felt that if the purchasing power of the 
cultivator, or whom they depended for 
business, was substantially curtailed, then 
naturally their business would also be 
curtailed. And therefore they suggested to me 
that I should make a representation to the 
Government so that such a situation may not 
arise and the economic deterioration, which 
we are afraid of, may not take place. 

Sir, the hon. Member on the other side 
quoted the instance of sugar, and I do Bet 
want to support that. Two years ago we 
substantially reduced the price of sugarcane 
from Rs. 1-12-0 to Rs. 1-5-0 because we were 
obsessed with the idea of high prices and had 
been trying our level best to bring down the 
prices by forced measures without taking into 
consideration the cost of cultivation and other 
factors that enter into this question. We have 
now the advantage of the results of this forced 
lower price for sugarcane. From 15 lakh tons 
or 16 lakh tons of sugar that we produced 
which resulted in a slump in the sugar trade 
our last year's production of sugar went back 
to ten lakh tons only with the result that  we  
had  to   import  sugar 
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foreign countries to the extent of five or six 
lakh tons or perhaps more. What did we gain 
by reducing the price to that uneconomic 
level of Rs. 1-5-0. 

THE DEPUTY MINISTER FOR FOOD AND 
AGRICULTURE (SHRI M. V. KRISHNAPPA): 
The price of food grains has gone down. 

SHRI LALCHAND HIRACHAND DOSHI: 
It only looks to have gone down. If you wait 
for a couple of years more, you will find that 
the same situation will apply to food grains as 
you are finding today with regard to sugar. 

DR. RAGHU VIRA (Madhya Pradesh):  
What about gur"! 

SHRI LALCHAND HIRACHAND DOSHI: 
The price of gur went down two years ago 
and afterwards in a short time we saw that the 
price of gur was lifted to such a high level 
that sugarcane was not supplied to the mills 
for the manufacture of sugar with the result 
that the production of sugar went down from 
15 or 16 lakh tons to 10 lakh tons. Do we 
want the same story repeated again so far as 
foodgrains are concerned? You are free to 
play as you like with economic factors but 
you cannot escape the consequences of such a 
policy. My submission therefore is this: Do 
n.ot try to reduce the price of any product, 
whether agricultural or manufactured, by your 
uneconomic ideas; do give a thought to these 
things just as you do when you give 
protection to manufactured goods. You refer 
such matters for the consideration of the 
Tariff Commission. It may be the Tariff Com-
mission, it may be some other Commission or 
some other Committee; it is immaterial what 
you call it, but the fact remains that you do 
make a study of the cost involved in the 
production of those things; you give the 
producer a reasonable profit and then deter-
mine the price. There, it is not the question of 
forcing the prices down by 

any method. There is no doubt that— when 
you contract money, you certainly force the 
prices down, but it is not a fair and wise way 
to be adopted <">ver any long period. When I 
went on tour to study the conditions in the 
villages, I was told that the rosy picture which 
appeared in the villages in the post-war 
period, when the agriculturists' debts were 
redeemed and when they were in a better 
economic position, was slowly and gradually 
disappearing. They were getting more and 
more into debts, and if a precipitous fall 
occurs now in the prices of agricultural 
commodities, whether they are commercial 
crops or whether they are foodgrains, you can 
imagine and appreciate, without any 
argument, what the condition of the 
agriculturists will be. Today, the Government 
are coming forward to offer loans through co-
operative societies. The other day I was seeing 
the figures for the Bombay Government's 
advances to the cultivators. They are running 
into several crores of rupees, but the return of 
the loan to the Government had been 
extremely slow even when the prices were 
high. Now, the prices are going down fast and 
I am sure you will realise how difficult it will 
fc« for the Government to realise their money 
back. My submission therefore to this House 
and to the Government is this: Do not think 
that by forcing down the prices of agricultural 
products this way you will be able to bring 
down the cost of living to any appreciable 
extent. I was surprised to find in Bombay that, 
though the prices of agricultural commodities 
had substantially gone down, there had been 
no reduction whatsoever in the cost of living 
in Bombay, because there are other factors 
that enter into the cost of living index, and 
therefore to expect this reduction merely from 
foodgrains is too much to expect. 

SHRI B. C. GHOSE: Mr. Chairman, I am 
glad that the hon. Member from Bombay who 
has just now spoken has, in a very cogent 
speech, supported the Resolution. The 
problem which this Resolution  seeks  to  
raise  before  this 
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House is not a new one. Many committees 
had gone into this question and also 
recommended in favour of the fixation of 
minimum prices. The proximate cause which 
induced me to send in a similar resolution for 
discussion in this House was a perusal of the 
Progress Report recently submitted by the 
Planning Commission. The Government is 
certainly entitled to take credit for the 
improvement in the food situation but it is a 
debatable point whether the increase of 11.4 
tons in production is due to natural factors or 
to actions taken by the Government. The 
Report has however referred to the question 
of the falling prices of foodgrains. At the 
same time the Report also refers to other 
agricultural commodities like jute and sugar 
where production has gone down. For 
example, in 1951-52 the production of jute 
was 46.8 lakh bales; in 1953-54 it had gone 
down to 31.3 lakh bales. In regard to sugar, 
the production ot sugarcane in 1951-52 was 
6.1 million tons but in 1953-54 it had gone 
down to 4.6 million tons. In regard to jute, the 
Progress Report says: 

"The heavy decline in 1953-54 in both 
area and production can be attributed only 
partially to damage caused by floods and 
pests in parts of West Bengal and Uttar 
Pradesh. It is mainly due to the consider-
able fall in the price of jute." 

In regard to sugar, the Report says: 

"In the first year, mainly as a result of 
the high prices offered for sugarcane, 
acreage and production increased 
considerably and production of crystal 
sugar reached an all-time record of 15 lakh 
tons. The reduction in the price of 
sugarcane from Rs. 1-12-0 per maund in 
1951-52 to Rs. 1-5-0 per maund in 1952-53 
and Rs. 1-7-0 per maund in 1953-54 led to 
a decrease both in acreage and production 
which in 1953-54 were lower than in the 
base year." 

Now,  Sir,  that is the problem. The reasons 
why a minimum price should 77 RSD 

be fixed have been ably put forward both by 
my friend Prof. Ranga and Shri Doshi. You 
cannot have prosperity in the country unless 
the agriculturist producer gets a fair return. 
We have also to realize that although we may 
try to initiate improvements in agriculture by 
asking the agriculturists to adopt scientific 
methods, they will not be able to do so, so 
long as their occupation remains risky and 
they are not assured of a fair price. I cannot 
do better than give the reasons stated 
succinctly in favour of fixation of minimum 
prices by the Prices Sub-Committee of the 
Policy Committee on Agriculture, Forestry 
and Fisheries. The grounds for the fixation of 
such a price are in the following terms: 

"The effective guarantee of a minimum 
price will not only introduce an element of 
stability in agriculture, but will also 
promote stability in other spheres of 
economic life, and will assist in securing a 
general rise in national income. The main-
tenance of the income of the agriculturist at 
a satisfactory level will provide a large 
home market for the products of Indian 
industries and encourage their 
development. It will maintain the revenues 
of the provincial Governments, because, of 
its direct effects on land revenue and water 
charges, and its indirect effects on the yield 
of other sources of revenue. It will increase 
the re-munerativeness of public works in 
the sphere of agriculture. It will maintain 
the value of the only security that the 
agriculturist can offer, increase his credit 
and promote the development of marketing 
and credit organisations. The guarantee of 
a minimum price, which introduces an 
element of stability in agricultural incomes, 
is thus a measure of pivotal importance for 
general economic development." 

Sir, this is not a new policy &nd if we adopt 
the policy of fixation of minimum price, we 
shall be only doing what has been or is being 
done in other   countries.     Advanced   
countriec 
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like U.S.A., the U.K. or Canada have also  
measures for  supporting  agricultural     
prices.    In   Great   Britain   for example,  
particularly  during  the  last war, it was 
stated    that the fulcrum which enabled 
British farming  to lift itself  from  its   
despondency  was   the introduction of 
guaranteed prices  and assured  markets.    
There   can   be   no question that unless    
minimum prices for agricultural commodities 
are fixed, there can be no improvement in 
agriculture  and  unless   there  is  improve-
ment in  agriculture, there can be no 
improvement in the  national economy and 
there  can  also  be no  prosperity. The Prices 
Sub-Committee had recommended the 
fixation of such minimum prices. I   don't  
know   of   any  Government Committee of 
importance which have recommended against 
the fixation of such prices excepting in the 
recent Report of the Jute Enquiry Commis-
sion and the arguments which it has adduced  
against the fixation of minimum     prices  for 
jute  are     certainly muddle-headed. It says 
that jute is an export commodity and 
therefore prices should not be fixed as if   for   
export commodities   in  America—for   
agricultural    commodities—minimum    
prices have  not  been  fixed,   as  if cotton  is 
not an export commodity in this country or all 
the  products made out of raw cotton  are  not  
exported. I  don't think   that   that   argument   
holds   any water or would lead anybody to 
argue against the fixation of minimum prices. 
This  Resolution   has  certain  essential 
elements.   The first is in regard to fixation of 
minimum prices and as I argued, such   prices 
should be fixed.    The next point is   if prices 
are to be fixed,   what should be the price?   
The prices we are to fix must be) adequate 
prices.   What is an adequate price of course 
will have to be   left  to   a   competent   
organisation but it must be a price which will 
give the  producer  a  fair     return  for  his 
labours. It must cover his cost of production 
and also give him the wherewithal  to     
support   him  in      certain standards.     The   
next   point   that   the Resolution says is that 
it should have some  relation  to  the  price  of 
manu- 

factured goods.    Why we say that in this 
Resolution is this.      The agricultural price 
must    bear some relation to  agricultural  
costs  and  in  agricultural costs the prices of 
many manufactured     commodities     enter      
and therefore  if we do not  correlate  the 
prices    of    the    two viz., agricultural 
commodities   and  manufactured   com-
modities,  we shall not have a  stable 
economy.    We  have  also  to   bear  in mind 
this fact that we are asking the agriculturist to     
improve  his  method of cultivation;  we are 
asking him to adopt    various    kinds      of    
improved farming;    we     are    asking     him   
to adopt  implements     which   are  manu-
factured     commodities.    Now   as  the 
agriculturist   becomes  adapted   to   the use 
of such equipment, he will have to  depend  
upon   these   manufactured commodities and 
improved agriculture will  not  be  possible     
without   these manufactured commodities.   
Therefore, if no price relation  is maintained,  
it will mean that agriculture will not, in that  
event,   be   a   paying   proposition and   
improved     farming  will   not  be possible 
and therefore improved  agriculture,     if it 
were to be    initiated, might be ruined.    The 
next question is,   as   to  who   will   do  these   
things. That  is   why  we  have  recommended 
that there should be a special machinery for 
this purpose because it is a specialised   job   
and   the   Prices   Sub-Committee     also     
recommends     that there  should  be     such  a   
specialised machinery    and    the    arguments    
in favour are as follows: It says: 

"The determination of minimum and 
maximum prices and their continuous 
adjustment in the light of changing 
circumstances is thus a complicated task 
involving careful consideration of the 
various factors involved and balancing of 
the respective advantages and disadvant-
ages of the different courses of action. The 
level at which prices should be fixed cannot 
be left merely to the automatic working of 
an arithmetical formula such as the one 
implied in the idea of a parity between 
agricultural prices and costs, though such a 
formula Will no 
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doubt be of considerable assistance as a 
broad indicator of the course of action 
called for. The prices have to be fixed in 
the light of many other considerations such 
as the practicability of enforcement, the 
targets of production and the adoption of 
higher standards of agricultural technique. 
The task therefore needs to be entrusted to 
an independent body specially constituted 
for the purpose which can be depended 
upon to weigh the importance of the 
different factors involved and decide with 
impartiality and technical knowledge the 
level at which prices should be supported." 

Sir, the time has been short. Therefore I have 
had to compress my arguments. If I might 
recapitulate, I would say that it is essential in 
the j interests of the national economy that 
minimum prices should be fixed. What 1 the 
actual price is to be should be entrusted to a 
specialized machinery but it should give the 
agriculturist some adequate and fair return and 
must also bear some relation to the prices of 
manufactured goods. A Government which 
professes its deep concern for the peasants 
cannot overlook this position. The Congress 
Party which runs the Government in this 
country has adopted as its election symbol of 
pair of bullocks, but is its duty to the 
agriculturists to be considered to be discharged 
by merely adopting that symbol? Should it con-
sider that it has to do nothing else and all that it 
need do is to try to— if I might say so—deceive 
or hoodwink the agriculturist so that his vote 
may be obtained but that nothing need be done 
to improve his standard of living or to assure 
him even a bare subsistence existence— not to 
speak of a decent human standard of living? 

THE MINISTER FOR FOOD AND 
AGRICULTURE (SHRI A. P. JAIN): Sir, you 
will concede that I am speak- j ing under a great 
handicap for I took charge of this Ministry less 
than twenty four hours ago, and naturally [ have 
not been in a position to study   I 

the various implications of this Resolution. 
Therefore, when I rise to speak, I do so more 
in my personal capacity, and the official reply 
to this. Resolution will be given by my col-
league Dr. Deshmukh. 

There cannot be two opinions that the 
prosperity of the peasant and his economic 
stability are of paramount importance to 
society. We cannot allow the peasant to go 
down. But to my mind, the proper way of 
making the peasant prosperous is to increase 
his productivity. Of late the Government of 
India have been trying its best to increase 
production, and we can all look with a certain 
amount of satisfaction to the increase what 
has taken place in the production of agri-
cultural products, and also of industrial 
products. That is a positive aspect of the 
matter. Negatively, however, we may have to 
interfere, from time to time, to save the 
peasant from the calamity of prices going 
down abnormally low and his economy being 
disrupted. This idea of price stabilisation has 
mostly been borrowed from America. But 
their conditions, however, are very different 
from ours. 

PROF. G. RANGA: I have been pleading 
for it for the past thirty years, we did not 
borrow it from America. 

SHRI A. P. JAIN: Maybe my hon.' friend 
anticipated it and to that extent he  is wiser. 

PROF. G. RANGA: No, no question of 
anticipating. 

SHRI A. P. JAIN: Conditions in India, as I 
was saying, are quite different from what 
obtain in the United States. Our peasant is 
mostly a subsistence cultivator. He mostly 
consumes the product that he raises and any 
rise in the price of industrial products might 
hit that class of persons perhaps a little too 
much. In America, on the other hand, the 
cultivator is a commercial cultivator. Again, 
in America, the output of agricultural  
commodities  not  only  meets 
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requirements, but leaves over large surpluses 
which cannot always be sold out. But in India, 
ours has been, and for some time to ,-ome will 
be, an economy of shortages. Again, the 
industrial sector in America is comparatively 
large and it is possible for the industrial sector 
to make contribution for balancing of the 
agricultural sector. But in India, the industrial 
sector is comparatively small, may be about 
one-fifth or one-fourth of the agricultural 
sector. These are some of the factors which 
create special problems for us. Therefore, to 
apply the analogy of America or what has 
been done there, to our country, would not be 
quite proper for us. 

SHRI B. C. GHOSE: That is not fair, Sir. 
We are not picking up an analogy from 
America. 

SHRI A. P. JAIN: Now, this Resolution 
visualises the fixing of prices of important 
agricultural commodities. I take it that the 
idea is to fix the prices of agricultural 
commodities, more or less, on a national 
scale. This, I may point out, has got very wide 
implications. Any fixation of prices on a 
national scale would entail the fixation of 
quotas allotted to different kinds of crops, not 
only for the agriculture as a whole, but even 
for the individual peasants. It may also entail 
the maintaining of huge stocks, and may 
mean almost reverting to controls. It is only 
recently that we rid the country of these 
controls and the country hailed it. I do not 
know whether we can revert back to that 
system. 

As I said, negatively, some sort of 
maintenance of prices may become 
necessary, and in fact, we have been doing 
that. There are certain bottlenecks. 
Sometimes communications is a bottle-neck. 

SHRI N. PRASADARAO: It has always 
been. 

SHRI A. P. JAIN: There may be a glut of a 
particular agricultural output in an area and 
we have to deal with it. In fact, my 
predecessor—the late Shri Ran Ahmad 
Kidwai—took a decision to make purchases 
when prices of certain products went down in 
certain areas. I understand that action was 
taken to export onions from Saurashtra when 
the price of onions went down too low. In 
marginal cases, certainly something will have 
to be done. It may be that in certain sectors 
more may have to be done. For instance in the 
case of sugar, the Government of India has for 
long been adopting the policy of fixing the 
minimum price of sugarcane. But the question 
is, are we going to have nation wide fixation 
of prices, or only where special cases arise, 
say in marginal cases. These are questions 
that will have to be carefully looked  into. 

There is another aspect of this Resolution 
which makes it rather difficult to understand 
it. The concluding part of the Resolution says 
that the prices should be fixed so as to 
"ensure to the agriculturist an adequate return 
and also bear a fair relation to the prices of 
manufactured goods". Take for instance, 
cloth. Cloth is made out of cotton. So also 
sugar is made out of sugarcane. 

It is possible to establish a relationship 
between prices of the two but when it comes 
to certain other kinds of agricultural product, 
for instance, wheat, it is difficult for me to 
comprehend how the price of wheat can be 
co-related to the price of the manufactured  
goods. 

SHRI B. C. GHOSE: The pric*. indices are 
there. 

SHRI A. P. JAIN: Even the price indices, I 
do not know, Sir, how they could be worked. 
I have every sympathy with the object of this 
Resolution in so far as it is meant to protect 
the economy of the peasant. That must be 
done. 
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PROF. G. RANGA: We do not want 

anything more. You have come only-less than 
twenty-four hours ago and you are giving us 
advice. Is it lair to us? Is it lair to the House? 

MR. CHAIRMAN: Sit down, Mr. Ranga. 

PROF. G. RANGA: Why not stop there? 

SHRI A. P. JAIN: I have got as much right 
to express my views as anybody else. 

PROF. G. RANGA: But you happen to be a 
Minister, not an ordinary Member. 

MR. CHAIRMAN: He said that he was 
speaking only in his personal capacity. 

PROF. G. RANGA: That is exactly why, 
Sir,  we protest. It is bad. 

SHRI A. P JAIN: I am speaking in my 
personal capacity. 

MR. CHAIRMAN: The official reply will 
be given by Dr. Deshmukh. 

PROF. G. RANGA: Then why inflict a 
speech on us? It is unnecessary. 

SHRI A. P. JAIN: Any ordinary Member  
can make  a  speech. 

MR. CHAIRMAN: Sit down, Mr. Ranga. 
He is getting excited unnecessarily. 

PROF. G. RANGA: There is no excitement, 
Sir. I am protesting because it is not the way. 

SHRI A. P. JAIN: I did not mean any  
offence to Mr.  Ranga. 

PROF. G. RANGA: You take undue 
advantage of this; we are in trouble because 
you  are the policy  maker. 

SHRI A. P. JAIN: But surely that does not 
debar me from expressing my views. 

PROF. G. RANGA: Do not formulate views 
without knowing anything about it. 

SHRI A. P. JAIN: Now, Sir, what I have 
said is this: The real prosperity of the peasant 
depends upon increased production.    My    
Ministry    is    doing 

' everything to increase production and even in 
regard to prices, we shall keep a constant 
watch but to me, this Resolution, couched as 
it is, in the broadest   terms   is   rather   
dangerous. 

I As I said, I am only expressing certain views 
and as one who has spent the best part of his 
life in public activities and as one who has 
tried to study the national trends in important 
aspects. I have not expressed any views on 
behalf of the Government but have only made 
certain observations which I hold as a citizen 
of India and as one who has tried to look at 
this problem from a different angle. I do not 
see that there is anything to be offended. 

PROF. G. RANGA: There is no-question of 
offence. When responsible Ministers like you 
begin to formulate or place your views then 
there is the danger that all this is going to 
colour the policy-making later on. It then 
becomes very difficult. 

SHRI A. P. JAIN: Certainly, Sir, it will 
colour my policy-making, nobody can deny 
that. 

PROF. G. RANGA: You have been in 
charge of the Ministry only for less than 
twenty-four hours. 

SHRI A. P. JAIN: But you are nobody to 
give me a lesson. 

MR. CHAIRMAN: Sit down, Mr. Ranga. I 
cannot allow this. I cannot allow you to go on 
like this. 

SHRI A. P. JAIN: As I said, the official 
reply will be given by Dr.  Deshmukh. 

PROF. G. RANGA: That is much better. 

SHRI A. P. JAIN: I said so in the beginning. 
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PROF. G. RANGA: Then why continue? 

Give us your speech later on. 

MR. CHAIRMAN: Look here, why are 
you talking? Go on with your reply. 

SHRI A. P. JAIN: The official reply 
to this Resolution..............  

MR. CHAIRMAN:   I said, " ..............  will 
be given by Dr. Deshmukh". 

SHRI C. P. PARIKH (Bombay): Mr. 
Chairman, while speaking on this Resolution, 
a lot of attention has been paid to the price 
movements and remarks were also offered 
about price fluctuations during the last five 
years and more especially this year. During 
the last five years there was a fear of shortage 
as a result of which prices were fluctuating 
which resulted in controls being exercised. 
The position has materially changed only this 
year which necessitates the situation being 
viewed from a different angle. I do not think 
the hon. mover has in mind fresh control of 
prices and movements. His intention, perhaps, 
is that the prices should be reasonable and 
should give adequate return to the cultivator. 
Adequate return is the main criterion in fixing 
the prices and adequate emphasis has not been 
laid on that by the hon. Member who moved 
the Resolution as also by the other hon. 
Members who criticised the Resolution. My 
point is that the price of an article depends 
upon the quantity of production per acre and 
the return to the cultivator depends on the 
yield per acre that he gets. We talk of the 
stability of prices; we compare India with 
America but we forget that most of our areas 
are rainfed. When the monsoon is good, one 
can get fifteen annas worth of yield and when 
it is bad. one gets only four annas worth. 
Prices are therefore bound to fluctuate 
according to the vagaries of the monsoon. 
This fact is borne out in so many ways. The 
point that we should lay emphasis en is that 
there should be an adequate return even when 
the prices go down; this return should also   
be   guaranteed   when   the rains 

fail as a result of which prices go up, and 
there is hardships to the cultivators. The point 
that I am making is that the cultivator should 
get an adequate return at all times. For that, 
minimum prices should be fixed so as to 
enable the agriculturists to get an adequate 
return even if the crops are bumper. The 
cultivator should not be put to loss and 
Government should so fix the prices that they 
do not fall below a certain level. When there 
are bumper crops, the price angle will be 
different because the cultivator, instead of 
getting his return on 100 lbs. will realise his 
return on 300 lbs. and the price reduction may 
be to the extent of 50 per cent. Even then he 
will gain more and this fact has to be studied. 
For such a study, no special organisation, as 
suggested in the Resolution, is required 
because many of the important commod'ties 
are under the direct control, supervision and 
scrutiny of the various Departments. There 
are separate committees for cotton, jute, 
sugarcane, cocoanut, tobacco and such other 
commodities. The committees assess the area 
required for maintaining a reasonable 
production of the crop in the next year on 
account of the various factors which may be 
prevailing this year. For the last five or six 
years, we had shortages—we have only been 
able to attain self-sufficiency this year—
which resulted in prices falling. The aim of 
Government is to see that prices do not fall 
below a point which would not give adequate 
return. 

SHRI R. U. AGNIBHOJ (Madhya Pradesh): 
On a matter of information. Would you 
enlighten us as to whether you would like to 
reduce the cost of manufactured articles in 
view of the prices ranging for agricultural 
commodities or would you like the prices of 
agricultural commodities to be raised in view 
of the prevailing prices of manufactured 
goods? 

SHRI C. P. PARIKH: My friend completely 
forgets the fact that in assessing the cost of 
production, whatever 
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the cultivator has to pay for the manu-
factured articles is taken into account and 
then only is his cost of production arrived 
at. I shall come later on to the question 
about the relative cost of manufactured 
goods but the cost of production and a 
reasonable margin of profit should be first 
assured to the cultivator, according to the 
crop and the area. Now, all the irrigation 
schemes have not come into life and we 
shall not be able to have a stable economy 
in regard to the agricultural commodities 
until many areas are irrigated. The area 
under irrigation will then be only 30 per 
cent.; the rest of the areas will depend 
upon rain which means that it will not be 
possible to maintain a steady level of 
prices. They are bound to fluctuate from 
year to year. 

SHRI  R.  U.  AGNIBHOJ: And  from 
area to area. 

SHRI C. P. PARIKH: Yes, from area to 
area. Therefore, Government have to assist 
the cultivators by fixing suitable prices 
which would give a minimum return. If we 
look at the measures that have been taken 
so far by Government, we will find that all 
possible attempts have been made to assist 
the agriculturists in so many ways; 
irrigation schemes—major and minor—are 
there; there is a fertiliser factory and 
another one is to be started; tenancy laws 
have been enacted. Measures have been 
taken so that the cultivator gets help for his 
production. The adequate or fair return can 
only be achieved and increased by an 
increase in the production and not by an 
increase in the price. If the cultivator is 
able to get four times more on the same 
area the return that he will get will be 
much more than what he would get by a 
slight rise in prices, say by 10 or 20. From 
the records we find that the yield per acre 
is capable of expansion to the extent of 
four to six times. Government are wisely 
taking all measures to get this yield. 

MR. CHAIRMAN: The house stands 
adjourned till 2-30 p.m. 

 
The House  then   adjourned 

for lunch at one of the clock. 

The House re-assembled after lunch at 
half past two of the clock. THE VICE-
CHAIRMAN (SHRI V. K. DHAGE) in the 
Chair. 

SHRI C. P. PARIKH: Sir, I was arguing 
that prices could not be stabilised owing to 
the variations of crop each year and owing 
to the difference in outturn every year, but 
minimum prices can be fixed every year 
for Important agricultural commodities and 
this year the necessity especially has arisen 
because after so many years we have got 
good grains and good crop and therefore in 
order that the prices may not fall below the 
economic level, Government should take a 
decision and make an announcement, if 
necessary before the prices go down and 
drop below the economic level. It is all the 
more important because persons in 
business and commerce who deal in these 
commodities may make sometimes 
speculative sales and depress the market, 
but when they know the intentions of 
Government that such policy would not be 
allowed to be successful and that a 
minimum price support will be coming 
from Government. I think, Sir, any undue 
fall in prices will be arrested, and that is 
the proper step to be taken at the right 
moment and all of us certainly know that 
prices have been unduly depressed in 
certain cases without actual sales and in 
order that this may not happen, it is 
necessary that for each important 
agricultural commodity Government 
should step in to support the prices if they 
go below the economic level Now, Sir, this 
is not difficult because in the case of 
cotton, when four years back the prices fell 
down, Government came up with their 
support and minimum prices were fixed 
and Government took delivery of 2,50,000 
bales on their own account at the minimum 
prices and, Sir, the fall was immedia tely 
arrested and the situation improved. 
Similar steps can be immediately    taken    
for    commodities    where 
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that they are  falling below economic prices. 

Now, Sir, while we are going into these 
factors we must bear in mind that minimum 
price or the price factor is not the only 
important thing. We must also realise that 
along with the prices, the return to the 
agriculturist will increase only if there is 
increased production and all efforts should be 
made to increase production in order that even 
though the prices are low, the net return per 
acre is larger and that is all the more 
important. So many steps have been taken so 
far by Government in this respect in order to 
have adequate return to the cultivator by the 
various measures so far adopted. But one step 
is missing in this direction and that is, Sir, 
rural credit. The agriculturists are not getting 
credit at present. Practically the moneylenders 
have been wiped out and no agency has been 
created to lend money to the agriculturist. 
There has been the Rural Banking Enquiry. 
There has been another enquiry pending by 
the Reserve Bank and I think, Sir, 
Government should immediately take steps in 
order to establish an agricultural finance 
corporation, and the agricultural finance 
corporation, when established, should not be 
established on conservative lines. The main 
thing is that advances and quick advances 
should be given to the agriculturists ranging 
from Rs. 500 to Rs. 750. These advances will 
not fail to be repaid because the tenancy laws 
are there and such advances are therefore 
secure. If the cultivator is unable to pay it this 
year he will be able to pay it next year. These 
advances should also be given without undue 
formalities. Such advances should be made 
available to them in order that our production 
may increase and production does not 
increase on account of so many other 
difficulties also. He is jiot able even to buy 
the raw materials at the proper prices. While 
selling his goods also he loses and I can tell 
you, Sir, that there is a loss of 20 per cent, in 
the price *o 

the agriculturists in his buying and selling 
operations for want of finance. If you see, Sir, 
in the marketing periods the prices are always 
low in the beginning of the season and at the 
end of the season the prices are always high. 
What is the reason? Somebody else reaps  the  
benefit  and I the cultivator is put to a loss. So 
such finances should be made available in 
order that there may be increased production 
and greater stress should be put on increased 
production than on   anything  else.    The   
price   factor I will automatically follow. 
Only there should be guarantee of minimum 
prices and then. Sir, the prices will adjust 
themselves. We need not fear about surpluses 
about which Mr. Kishen Chand argued. 
Surpluses are not going to     materialise in 
the  next five years. While surpluses are 
produced we     should be  able to  see that we 
produce them at world parity prices so that 
we shall be able to ex-   port them. We have 
certain commodi- ties of a monopoly nature 
which we shall be able to export, but we have 
not reached such a stage of production   in  
the     country  of  agricultural   produce 
because we have still inade-   quate 
production of fruits, vegetables. etc., and I 
think, Sir, our consumption capacity is much 
greater. So for three or four years we need not 
worry on  account  of  over-production   of 
agricultural commodities. 

Lastly, Sir, I come to the prices of 
manufactured goods which he mentioned. Now, 
Sir, he has already explained that in the cost of 
production raw material is a factor. Now these-
raw materials are dependent on the cost of 
production of the agricultural or mining 
products. Now when this is i the position, only 
Government has to ! see that the margin on 
manufactured goods does not increase. That is 
the main thing because the manufactured goods 
are protected by imports. They are also 
protected by planned economy, because 
industrial concerns are net allowed to expand if 
the installed capacity is adequate in the country. 
Therefore these factors have to be borne   in   
mind. We   also   know   that 
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there is a great disparity in the agricultural 
and industrial wages. The agricultural wages 
are too low and the industrial wages are too 
high but these factors cannot be adjusted. 
Agricultural wages will only be high and will 
remain at a relatively high level if there is 
whole-time employment all the year round. 
There must be double crop system and there 
must be intensive cultivation. All this will 
come in when the major and minor irrigation 
projects fructify and we have to be patient till 
then. This was neglected in the past, but this 
Government, I say. Sir, and the Planning 
Commission have paid the greatest attention 
to the development and promotion of 
agriculture. 

With regard to manufactured goods, the 
prices   are   not   rising   but   as   I said,    
the    profits    should    be    only reasonable. 
Their profits can be regulated  through  the  
export  and import duties  on  the  goods. 
Then   there  are the customs duties. Then 
excise duties are  there. The  cesses   are   
there. The sales tax is there. And if we see 
carefully,   Government   are     utilising   all 
these     measures   in   order   that   the 
manufacturer  does  not  make  a  great profit. 
Further,  Sir,   there  is   also  the levy of 
income-tax and super-tax.   So in this way  
Government can  step  in and   see   that   the   
manufacturers   do not     exploit   the  
situation     and  the prices do not rise above 
certain levels. Government   are   paying   
great   attention to these factors and it is no 
use saying  that   the   manufactured   goods 
can   be  put   in   parity   with   agricultural  
prices.    It  is  impracticable  because prices 
have to be  governed by the laws of 
production of agricultural goods and mining 
goods and they are dependent   on   so  many  
other  factors and  it  will  be     impossible  
to   relate agricultural prices  with  the prices 
of industrial goods. We have only to see that   
the   price   of  each  remain   at   a reasonable 
level. We have to see that in the agricultural 
field the cultivators get an adequate return for 
their products. In  the industrial  field  also 
we have to see that the manufacturers do 

not exploit the situation by the policy that we 
follow, and if we do this, great good will have 
been achieved. We have done so in the past 
three years-and the policy has been 
successful-Therefore we need not worry. 
Only two things are there mainly which re-
quire attention. One is the fixation of 
minimum prices at a certain economic level 
and another thing is that finance and rural 
credit should be made available easily to the 
agriculturists. If these two factors are solved, 
then the problems of the agriculturists will be 
minimised. 

With these words, Sir, I recommend that 
Mr. Kishen Chand should look into these 
arguments and withdraw his Resolution. 

SHRI RAJENDRA PRATAP SINHA 
(Bihar): Mr. Vice-Chairman, I would, like this 
House, and more particularly the Government, 
to appreciate the spectre of misery that is 
stalking over the countryside in the form of 
falling, prices of agricultural produce to un-
economic levels. Sir, I am aware of the 
necessity of bringing down the prices to 
normal levels because I know that during the 
days when the prices were very high the urban 
population and the wage-earners were very 
badly hit. But I would like that the price level 
be brought down in every sector and there 
should be an all round lowering of the prices. 
You will agree-that there should be a parity 
between the prices of agricultural produce and 
manufactured goods. You will also agree that 
there should be an adequate return to all the 
producers-whether they are agricultural pro-
ducers or factory producers. These two things 
we have always to bear in mind. 

Sir, I shall draw your attention to a report 
of the Reserve Bank in their latest bulletin for 
October 1954 in which you will find how the 
prices have fluctuated and what is the dis-
parity between the prices of agricultural 
produce and those of manufactured goods. 
The index number for wholesale   prices   of   
food   articles   in 
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January 1954 was 381.5, but now in 
September it is 363.6. That means a fall of 
17.9 points. For industrial raw materials the 
figures are January 481.1 September 426. This 
shows a fall of 55.1 points. So you will find 
that -the prices of agricultural products, both 
food articles and industrial raw materials, have 
been falling very steeply. Now, let us see the 
position with regard to semi-manufactures. 
The index number for January 1954 ior semi-
manufactures is 361.5 while for September it 
is 353.3—a fall of 8.2 points. When we see for 
manufactured articles, the figure for January is 
364.3, while the figure for September is 377.6. 
That shows a rise of 13.3 points, although in 
April, you will find that the rise was much 
higher, the index number being 380.9. Thus 
you will find that although the prices of 
agricultural commodities have been falling 
steeply, there has been a rise in the prices of 
manufactured goods. I would also like here to 
point out that these wholesale prices of these 
food articles and of industrial raw materials do 
not indicate that these prices are available to 
the producers or to the cultivators. As has been 
pointed out by the National Income Committee 
in their Report on page 29, -these are prices 
given at the mandis and these include the 
transport and middle-men's profits. Therefore 
you will agree that the prices that are available 
to the producers are much lower than what is 
given in the statistical reports of the 
Government of India. You will also find, Sir, 
as has been pointed out by other Members 
here, that there has been no corresponding fall 
in the index number relating to cost of living. 
In January 1954—again I am quoting from the 
Reserve Bank Bulletin—it was 104 points and 
in August it was only 101 points. This fall in 
the index number for cost of living is not the 
same as the fall in the prices of food articles. 
This is very well explained because of the fact 
that there has been a corresponding rise in the 
prices of manufactured goods. 

Now, my hon. friend tne *ooct Minister is 
not here. I can appreciate that he is labouring 
under some difficulties and he is not in a 
position to answer us on behalf of the Govern-
ment. I can also appreciate that he is a 
member of the legal profession and I know 
that it may be very difficult for him to 
comprehend these statistical figures but I am 
sure, Sir, that he is a man of very great 
common-sense. He comes from the country-
side and he has dealt all his life with 
agriculturists and with people coming from 
the rural areas. Therefore he need not go to 
these statistical figures to comprehend the 
difficulties of the agriculturists, and to 
correlate the price between his bread and his 
shirt. But from his living contacts he can find 
out that this disparity has been greatly 
impinging upon the agriculturists and I would 
urge upon him that he should take adequate 
measures to correct this abnormality in our 
national economy. I may here draw your 
attention to the Report of the Policy 
Committee on Agriculture. This is what they 
say about a fair parity of prices: "Until the 
relevant data become available, it will be 
necessary to proceed on a less scientific basis 
and maintain agricultural prices at reasonable 
parity with agricultural costs. Agricultural 
prices refer to the prices received by the 
agriculturist for his produce. Agricultural 
costs refer to the prices paid by the 
agriculturist for the goods and services 
entering into his costs of production and his 
costs of living". I have quoted this because it 
has stated the position in simple language. 
This resolution merely emphasises that the 
Government should accept this policy initiated 
by the Policy Committee. 

Sir, I am sure my hon. friend the Minister 
for Food and Agriculture will advance an 
argument that this fall in prices or the 
disparity will be corrected by the increase in 
the yield or by the increase in general produc-
tion. My friend Mr. Ghosh has already given 
figures to prove that there has not been    an    
all    round    increase in 
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production in every commodity. Sir. I have 
failed to gather, from the reports of the 
Government of India, anything to justify the 
proposition that an over-all increase per acre 
in every commodity will go to offset the loss 
to the cultivators resulting from the fall in the 
prices on the one hand and from the increase 
in the price of manufactured goods on the 
other. 

Sir, if the hon.  Minister  has some figures  
he   will  give  them   to   us   so that we may 
be satisfied on this point. Well, I have got a 
copy of the "Agricultural   situation   in   
India". This   is also    a     publication    of    
the    Agriculture  Ministry. At  page   371,   
table III, they give the forecasts for acreage 
and for production. They do not deal with  all  
the  commodities,  but  whatever few 
commodities they have given such an 
inference is not forthcoming that  the  increase   
in   production   will offset the fall in prices, 
because this shows   that   whatever      
increase   has been there is  due to the  increase 
in the acreage brought under cultivation. Then, 
I would also like to impress here that the 
increase  in acreage or yield will not be 
maintained if the agriculturists  are not  
assured  of  an economic return for their 
products. It will be very difficult  for  the  
agriculturist to     introduce   improved   
methods   of cultivation, to take advantage of 
fertilisers offered by the Government, and to 
irrigate his lands, if he is not given even  the  
cost  of  cultivation. I  know it  from  my 
personal experience that because   of   the      
enhanced   irrigation rates, cultivators have 
given up taking water for  irrigating     their  
sugarcane and  that  is  the  reason  why we  
find that the sugarcane production is going 
down day by day. I will not go into details    
because    the    hon.    Minister knows it. 
There has not been a corresponding increase in 
the yield per acre, but  the  cost  of  production  
has  gone up. Then,   my   hon.   friend   who   
preceded   me   has      spoken   about   credit 
facilities.    I would like to draw your attention    
to   the    latest    "Report    on rural  credit in 
India",  which says at page     3,—this     is     a     
report     by 

Mr. Chester C. Davis, Consultant to the Ford 
Foundation: "Total annual credit needs have 
been estimated at between Rs. 500 crores and 
Rs. 800 crores. It is believed that 90 per cent. 
or more of the borrowings of rural cultivators 
have been from non-institutional sources 
(time bell rings), professional moneylenders, 
agricultural moneylenders, relatives, zamin-
dars and merchant traders. Governments and 
co-operative societies have yielded most of 
the remaining ten per cent.". 

Sir, I would take only one minute. Now, 
you will appreciate that the institutional credit 
has not been improving in this country and as 
my hon. friend has pointed out, the other 
sources of credit facilities are all drying up. 
Although the Five Year Plan estimates that 
institutional credit will rise to a level of Rs. 
100 crores at the end of five years, at the end 
of three years we find—from the report of the 
Reserve Bank—that they have only given Rs. 
13 crores out of that Rs. 100 crores that is 
meant for rural credit. Therefore, as suggested 
by this Ford Foundation Report itself, we 
must have an organisation which will advise 
the Government and it will be the duty of that 
organisation also to execute the policies laid 
down by the Government for two purposes, 
namely, for the purpose of price support and 
for organising credit facilities in the rural 
side.    Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE): There are a number of i speakers and 
in order that every one may have an opportunity 
to speak, I suggest that the time for a speaker be 
limited to ten minutes. May I take it that that is 
the wish of the House? 

(No hon. Member dissented.) 
DR. SHRIMATI SEETA PARMANAND 

(Madhya Pradesh): Mr. Vice-Chairman, I 
think nobody should have any difference of 
opinion on the importance of the Resolution, 
if only the words "set up an organisation 
charged with the duty of" are omitted from 
the  resolution.    What  the  Resolution 
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asks to be done is that the Government should 
see that they ensure to the agriculturist an 
adequate return which bears a fair relation to 
the prices of manufactured goods. I do not 
think that there need be any quarrel with this 
object, limited object, which the resolution 
has in view, particularly when we know that 
the resolution is only trying to make explicit 
what is implicit in our planned economy and 
of which the Five Year Plan is the result. The 
very essence of planning implies a fixed 
target of production. fixed target of prices, 
fixed wages, etc. so that nothing becomes 
lopsided and the total object of a planned 
economy is carried out according to plan. So. 
the fear, which people who apparently are 
opposed to this resolution have, is due to the 
fact that controls, would be introduced again, 
which in their very nature, are calamitous. I 
think that if one went deeper into the question 
of the results which controls brought about 
either during or after the war when certain 
factors came in, one would see that in the 
nature itself of controls there is nothing to be 
afraid of, because when they were introduced 
when the war started, if anything, they 
stabilised prices and gave a kind of 
confidence to the people that there will be no 
shortage of commodities, there will be 
regulations of prices, etc. But why the 
calamitous results of controls came in was 
due to something else. I think many people 
would agree that it is due to a lack of 
discipline which follows the vigorous 
measures adopted in any country during a war 
and also due to the deterioration in standards 
of discipline and general corruption that 
comes in usually due to inflationary 
tendencies. Also, in spite of all precautions, 
on account of certain war contracts and 
abnormal profits, controls led to the 
calamitous results later on but if care is taken 
to organise our life in a different way to some 
extent—I will deal with that presently—there 
need be no fear with regard to dangers of 
controls coming in, dangers like 
blackmarketing which 

led to high prices just before controls were 
removed. After all, what the Resolution asks 
for is generally regulation of prices of 
agricultural commodities and that is nothing 
very much special which one is asking 
Government to do when Government itself is 
taking measures to regulate the prices of 
sugarcane, jute and cotton because they touch 
major industries. After all, the agriculturirsts 
today are about 80 per cent, of the total 
population and although the personnel 
employed in organised industries looms large 
in our minds—because anything that affects 
their welfare at once attracts public notice, 
through sttrikes and press—it could not be 
said that the fate which affects the mute and 
suffering agriculturists should be no concern 
of the country. The agriculturist should get a 
steady ana assured price. I do not say that it 
should be fixed for any very long period, not 
longer than say five years but new prices 
should be again regulated before the last two 
years expira The agriculturists will then know 
where they stand, they will be able to 
gradually raise their standard of living, which 
is what the Government's objective is. They 
will thus be able to take advantage of the 
various facilities Government is giving. I need 
not go into the details which have been just 
now mentioned, like irrigation water, 
fertilisers and other   things. Sir,   the   reason   
why  I 

am speaking on this subject 3 
P.M.       is that I am an agriculturist, 

having agricultural operations on 
a very microscopic scale. They cannot be 
called really agricultural operations worth 
mentioning. But still with my limited 
experience I feel that it is almost impossible 
to undertake any new experiments or any new 
ventures in agricultural operations, if the 
return is not going to be either adequate or 
steady. 

Sir, there is another aspect from which this 
question has to be considered, and that. I am 
sure, will not escape Government's notice. 
And that is from the point of view of 
unemploy- 
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ment. Sir, if the return which an agricultural 
family gets is very limited, the result will be 
that some members  of that family from rural 
areas are going to migrate to towns, thus add-
ing to the number of unemployed in -the 
towns and adding to Government's •worries. 

Then, Sir, there is another aspect also which 
has got to be considered, particularly when a 
statement was made by hon. Member—I think 
on this side—who maintained that it will be 
impossible to relate agricultural prices with 
those of industrial goods. Sir, I have been to 
China recently, and I would like to give my 
views to the House on this point. I am sure the 
hon. Members know about the economic 
structure obtaining in China. But still I would 
like them to be reminded of it on this occasion, 
so that they will themselves appreciate that 
though we, in our country, are not anywhere 
behind any progressive country, in having 
elaborate plans for our development and in 
having an elaborate machinery to achieve that 
the results which we are producing are not 
spectacular to the extent to which they should 
be, and there is not as much enthusiasm for 
our governmental plans of development all 
round, particularly for our agricultural 
development, as there should be. Sir, in China, 
as far as the people were able to tell with the 
various limitations they had, viz. of interpre-
tation though somewhat unseemed officers. 
Government bases its economy, by fixing its 
annual industrial production target, on the 
actual agricultural production for that year. 
That is, every year Government takes a stock 
of what the agricultural production is going to 
be, and in proportion to that, it allows 
industrial production. So, from that point of  
view. Sir, the industrialists, who are usually 
monied people and who are not able to 
imagine the difficulties of agriculturists, will 
themselves appreciate that they cannot really 
benefit for a long time from their increased 
industrial production only, if the agri- 

cultural economy of the country does not 
march along with that. Sir, for this reason, I 
think, the Resolution has served a useful 
purpose in focussing the Government's 
attention on the most important step that it 
should take, when so much praise all round is 
being showered on the results that China has 
produced within this limited period of five 
years and it is being pointed out that we have 
not, in the seven years' time after freedom 
been able to produce results which are 
spectacular enough. This may be an 
exaggerated statement. According to me, it is, 
because our Government not having taken 
care to focus attention on our achievements to 
the same extent as that Government is doing, 
our achievements do not loom large. The 
Government in China fixes the price of 
agricultural produce every year; the 
Government in China takes over all the 
surplus grain that may be there. It can be done 
here also. Good things, Sir, can be copied 
from anywhere. There is a saying in Sanskrit 
which our hon. Member there would 
appreciate. 

 
That means, a good thing can be accepted 
from anywhere, and though we may not agree 
with the entire ideology of that country, there 
are certain good things which it has achieved 
and by which the common man has been able 
to appreciate Government's measures. That is 
most essential. If any Government wants to 
make any agricultural progress, we will have 
to see that certain agricultural prices are fixed, 
though I would like to add here that no 
separate machinery is required. Government 
is holding various conferences, bimonthly and 
tri-monthly. with the help of which it can at 
once decide what would be the most fair 
price. (Time bell rings). I will take one 
minute, Sir, to wind up. It is necessary to fix 
the prices for agricultural produce so that the 
agriculturists know exactly where they stand, 
and they may thus be able to raise their 
standard   of   living,   benefit   by   plans 
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agricultural improvement and also not be a 
concern for Government by adding to the 
ranks of the unemployed. Thank you, Sir. 

SHRI H. C. MATHUR (Rajasthan): Mr. 
Vice-Chairman, the basic problem raised in 
this Resolution, though not new, has possibly 
been brought to the forefront because of the 
recent fall in agricultural prices. My esteemed 
friend, in moving this Resolution, has 
obviously been actuated by his sympathies 
for the agriculturists in the present context. 

Sir, there can be no two opinions about the 
fact that we must do everything in our power 
to stabilise rural economy, because if we 
examine the whole problem in a correct 
perspective, we will find that it is not only the 
agriculturist that is concerned. It requires no 
argument to say that if a vast area is affected 
by depression, the remaining area cannot be 
without repercussions, and when the effect is 
about the food situation, the repeicus-sions 
and the effects are bound to be very serious. 
This problem has an added importance in our 
present state of affairs now when we have 
adopted and are adopting mechanised farm-
ing, we are taking to tractors, we are taking to 
pumps and we are digging tube-wells, 
because in our orthodox methods the cost of 
production, to a very great extent, went down 
with the reduction in prices, because the 
family, as has been pointed out, lives on 
almost its own production; and that is what 
they want. But when we are employing a 
tractor, when we are employing these 
mechanised implements, we find that the fall 
in the prices of agricultural produce affects us 
with greater emphasis because the cost of 
production of these implements does not 
automatically decrease. 

When we are employing only the bullocks 
and human labour, what happens is that most 
of the production goes to the agriculturist, his 
family and his bullocks. This kind of produc-
tion   makes  no   difference   whatsoever 

so far as the fall in prices is concerned. It is 
only the remaining portion of our agricultural 
production that goes to the market. Here when 
you are employing these mechanised 
implements, you have to spend almost the 
same on the spare parts, if not a little more, on 
petrol, on mobil oil and all these things. So, 
we have got to give far greater attention to 
this problem than we have done so far in the 
past. While I fully appreciate all these points, 
I am afraid I can support this Resolution only 
very partially. We all know—and the speaker 
who preceded me pointed out very 
correctly— that this Resolution in essense 
means the re-imposition of controls at all 
levels, at all levels because it is not only the 
agricultural commodities that are concerned; 
the manufactured commodities also have got 
to be related to the price of the agricultural 
commodities as has been demanded in this 
Resolution. 

SHRI B. C. GHOSE: May I say that in 
America they have accepted price control but 
the American economy is not  a controlled 
economy? 

SHRI H. C. MATHUR: I will come to that 
point later on. 

SHRI B. C. GHOSE: Not only in America; 
it is so in Great Britain, Canada, everywhere. 

SHRI H. C. MATHUR: What is happening 
in America, Canada or England is absolutely 
another thing. If we adopt this Resolution as 
it stands, it will only mean reimposition of 
controls. 

SHRI B.  C.  GHOSE: How? 

SHRI B. B. SHARMA (Uttar Pradesh): 
Fixation of prices does not mean controls. 

SHRI H. C. MATHUR: Let me make it 
plain that, when I speak of controls, I mean 
price controls. Price control is the only thing 
about which we are talking. We had only very 
recently got out of this evil which had per-
meated   our  lives.    The  demoralising 
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effect of the re-imposition of controls will be 
the same as it was a few months before. There 
is the least doubt about it. It was only Mr. 
Kidwai who could bravely abolish these con-
trols in spite of Cabinet opposition and even 
the opposition of the Prime Minister, and now 
by bringing back the controls without which I 
cannot envisage the implementation of this 
Resolution, I am sure we will again 
demoralise our public and private life and also 
open the floodgates for profiteering as well as 
for corruption. But the mere fact, that controls 
will result in all these things is no argument 
that we need not tackle this problem. 
Certainly we have got to do it. As I pointed 
out, we have to tackle this problem. Sir, what 
I feel is that we have not at present come to 
the stage when the prices of food articles are 
such that we need be very much disturbed. 
The problem in our country now is the low 
purchasing power of the people. The 
purchasing power is so low that the Mover of 
the Resolution himself pointed out that even 
at the present low prices of foodgrains, there 
are people who cannot purchase foodstuffs. 

SHRI B. B. SHARMA: HOW does my friend 
propose to raise the purchasing power of the 
people living in the rural areas? what are their 
other sources of income? 

SHRI H. C. MATHUR: Time is very short, 
but I will try to answer this question even in 
the short time at my disposal. If only my hon. 
friend has some patience, he will And that I 
have some suggestions to make in this res-
pect. My approach to this problem is entirely 
different. We can help our agriculturists in so 
many ways. One or two ways were pointed 
out. One way is to increase the productivity 
of the land. The Mover of the Resolution and 
also some other speakers very strongly and 
forcefully pointed out ;hat the production per 
acre in India is very much lower than 
production elsewhere, and there is a great 
possi- 

bility of raising the production per acre, 
which, I am sure, we are already trying to do. 
Some facts and figures were quoted. I do not 
know how far they can be relied upon. Even 
the facts and figures in Government reports 
are not very much to be relied upon. So, the 
first thing is to increase the productivity. 

The  next  method     is  to  make  the 
villages more self-contained. That has been the 
basic policy of our Government or at least 
should be the basic policy of our Government. 
We should take steps in that direction. If we 
can make the villages more self-contained and  
self-sufficient, the impact of  any fall in the 
price of foodgrains will be very much less on 
them.   And then we must tackle  this problem 
boldly. The only solution is that we should 
adopt the Socialistic pattern of economy, and 
in the meanwhile we must completely take   
over     three  industries—textiles, sugar and 
steel. If we take over these industries—not  
merely     control  them but State-own them—
so that there is no possibility whatsoever of 
exploitation, we can certainly make the agri-
culturists happy. If we can make these-three    
things    available    to    him    at reasonable  
prices,  if we  can  prevent the  exploitation   
that   is   going  on  on-manufactured goods, 
then we will have taken  the first step in  this  
direction. Merely   fixing   a   minimum  price  
will serve no useful purpose. How you are 
going to fix a minimum price, I cannot 
understand. They say that a minimum price has  
been  fixed  in  America  but the  conditions   
here  are   so  different. If  a  man  from     
Hyderabad  goes  for example to Rajasthan, he 
will find that the   conditions   are   entirely   
different. Most  of the     cultivation  in  
America must  be  under  irrigation.    Here  the 
picture  is  entirely  different.    So  the fixing 
of  a  minimum  price is  not  at all realistic, 
not at all practicable, not at all feasible, when 
we depend mostly on    the    vagaries    of    
the   monsoon. Certainly we can and should 
help the agriculturists. There   are   many   
ways of   helping   the   agriculturists   without 
resorting  to  controls. It  can  be  done by 
adopting the Socialistic  pattern of 
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taking over the three main industries of 
textiles, sugar and steel, which form the 
necessities 01 sinews of life so far as our 
rural economy is concerned. 
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SHRI N. C. SEKHAR (Travancore-Cochin): 

Sir, the question of fall in the prices of 
agricultural commodities has become very 
acute for the last 2 years. For the last 2 years, 
the peasants all over India have been 
agitating to see that the fall in the prices of 
agricultural commodities is checked and 
some measures at the hands of the 
Government are taken to stabilize the prices. 

HON. MEMBERS: A bit louder please. 
SHRI N. C. SEKHAR: For instance take 

Travancore-Coehin. as well as Malabar where 
about twenty varieties of agricultural 
commodities are being produced. In other 
parts of India you will find them very scarce. 
For example, pepper, cardamom, lemon-
grass, cocoanuts, turmeric, ginger and very 
valuable spices and other commodities are 
being produced in those parts. The prices of 
all these commodities have fallen which has 
affected lakhs of peasants in our parts. These 
peasants have been raising their voice 

to move not only the State Governments but 
also the Central Government to see that this 
fall is checked. For example take the coir 
products the price of which has very much 
fallen throwing out not only the workers 
employed in those factories but also other 
workers who produced these products from 
the raw materials. That is because the 
employers or manufacturers refuse to take 
these things, these raw materials. They refuse 
to buy. So is the case with pepper. The price 
of pepper was Rs. 4,000 per candy and the 
Central Government imposed a duty of Rs. 
600 per candy. Now pepper is selling at the 
rate of Rs. 1,200 to Rs. 1.400, but the Central 
Government has not reduced this export duty 
and this is greatly affecting the cultivators of 
pepper. Secondly there is the imposition of 
this multi-point sales tax on these agricultural 
commodities. This also has affected the 
peasants. Thirdly the Central Government has 
brought into existence and is enforcing the 
Act called "The Forward Contracts Act". 1 
know it is being enforced in my part of the 
country, I do not know whether it operates in 
other parts also, but this much I can say that it 
is operated to the great inconvenience of the 
peasants. This Act permits the merchants to 
speculate in these agricultural commodities, 
and their prices. This results in reducing the 
prices of these agricultural products and there-
fore this has badly affected the peasants. 
These are some of the factors which have 
caused the present fall in prices of agricultural 
products. The Government has given a free 
hand to the speculators to trade through the 
Forward Contracts Act. What the peasants 
want now and what they have been asking for 
at their conferences and meetings is that the 
Government of India should see that 
speculations on these agricultural products 
should be stopped and made illegal. The 
operation of this so-called Forward Contracts 
Act in our parts must be stopped and the 
peasants given a fair price for what they pro-
duce.    I   am  not   asking  for   a   fixed 
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price. What I am eager to see is that they  
must .get  a  fair  price  at  least, •to meet the 
cost of their production. You  will be  
interested to  know  that  the acreage under 
cultivation of even pepper has  fallen. So  
also,  the  acreage under lemon-grass 
cultivation has •fallen. Similarly  there  is   
fall  in   the acreage  under     cardamom  and  
some other important agricultural products. 
These acreages have fallen because of -the  
fall  in the prices  of  these commodities. So 
is the case with tapioca. "We have been 
raising lakhs and lakhs tons  of tapioca   in  
our     part  of the country. Even the textile 
mills require this for their starch and they 
require about   50,000  tons  of  it. But  even  
in tapioca there has been a fall in price and  
this  has  affected  the  cultivation and  there  
is  a     fall  in   the   acreage Tinder tapioca  
too.    Some hon.  Members referred to the 
fall in the price of  sugarcane  and  the 
consequent fall in   the   acreage. A   similar   
thing   has "happened in the     case of 
tapioca  in  our parts also.    Recently my 
attention was drawn to the fate of the 
tobacco growers  in South Kanara. They 
have submitted a memorandum to the Agri-
cultural Ministry and also to the Commerce    
and  Inddstry Ministry    to  redress their 
grievances.    But the reply  given    by    
these respective Ministries has  been quite 
disappointing  and the peasants  are 
desperate. But  they  are •still raising their 
voice requesting the •Government to see that 
something  is done to see that they get a fair 
return for their product.    The tobacco must 
find  some  suitable     market,  whether  
internal or foreign. I myself have seen bales 
and bales of tobacco lying in big stocks    in    
South    Kanara    and    the  peasants there 
are in a very pitiable plight. These are 
certain things which I wanted to bring to the 
notice of the Government  for  necessary  
action.    I am not making a speech in the 
position of an expert.    I am not making any 
theatrical speech. I have to bring these     
things  to  the  notice     of  the Central 
Government, so that the plight of our 
peasants may get consideration, particularly 
of those in  the  State of Travancore-Cochin,   
in    Malabar   and   [ 

South   Kanara. I   say  this   because   1 know 
these parts personally.   First of all,  I  would 
request the  Government to   take  steps  to  
stop  speculation   in agricultural products 
which is chiefly indulged in by the Gujerati 
firms and the    European   firms   in   
Ernakulam, Alleppey and Mangalore. These 
firms trade  even  without     exchanging  the 
commodities.      That   is   the   trouble. 
Secondly  the   peasants   who   cultivate 
tapioca should be helped by increased 
purchases by the mills for their starch. Thirdly  
the   export   duty  on   agricultural products 
must be reduced to the lowest   minimum   
possible. And   then, the multi-point sales tax 
must be made a single-point tax. for this 
multi-point sales tax helps     neither the 
Government   nor  the      agricultural   
peasant. Recently   I   happened      to   be   in   
a peasants'   conference.    They  said  that in  
the  case  of  pepper,  in the  Ernakulam 
market and also in the Alleppey market,   
though  the  price  ruling is Rs. 1,200 a candy, 
the peasants get only about  fifty per  cent,  of 
it, that is  to  say, about Rs.  600 because  the 
merchants  who   go  there to  buy the pepper  
from  the     peasants  tell  them that they 
cannot pay the peasants the market   prices,   
because  they  have  to pay this sales tax at so 
many different points that ultimately they 
might incur  a  loss! So,  they  say, they  can 
pay  the  peasants     only  Rs.  600  per candy. 
Therefore the peasants are not getting what  
they  ought  to  get,  because these middlemen, 
these traders, in the name of the multi-point 
sales tax reduce the price of the commodity. 
This contingency or situation must be 
removed and the multi-point sales tax must be 
converted into a single-point sales-tax if 
Government thinks that it is  necessary, to  tax  
the  peasants,   to fleece  the   peasants.     So   
far   as   the policy of the Government is 
concerned    particularly    about    the    policy 
that    affects    the   life    of   our    peasants, 
it is a cut-throat policy. I cannot  but     
express  this,  because     the plight  of   our  
peasants   is   such   that every  peasant  
family,  you  may  note, cannot get even a 
square meal a day. They cannot  feed their     
children,  in 
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cultivating the land day and night. You have 
the Malampuzha project in  South  Malabar  
in Palghat Taluk. Do you know who voted in 
the recent District Board Election against the 
Congress? The peasants there who were 
supposed to be benefited by the water from 
that project voted against the  Congress     in  
the  District  Board election. The scheme was 
designed to give water for 40,000 acres of 
land, but still they voted against the 
Congress. Why? Because the land  is  all  
owned not by the peasants but by the Janmis 
or  landlords. The  peasants  only   cultivate 
the land. They get nothing out of it. The 
prices have fallen, but the Janmis demand not 
the market rates but some other rates for rent 
and so the whole produce is taken away by 
the  landlord. The peasants  want  this land   
system   to   be   abolished.     They want  
speculation   in  agricultural  products to be 
abolished. They want the multi-point  sales-
tax  to  be abolished. These are the things that 
they require and  the  Government  must  do   
it  for them. The policy  of  the  Government 
must be such as to ensure a fair price for   the   
agricultural     products.    The peasants     
must     get     some     minimum 
conveniences.   I support the idea of giving a 
fair price to the peasants for  their   
agricultural   products.     The producers 
should be given at least the minimum   
conveniences   so   that   they may cultivate     
their   lands   and   live there. 

SHRI K. C. KARUMBAYA (Ajmer and 
Coorg): Mr. Vice-Chairman, I am in general 
agreement with the Resolution. It was 
Mahatma Gandhi who for the first time drew 
the attention of the townsmen and the 
Government of India—and the public towards 
the neglected farmers of our land. He made 
the statement, some thirty years ago that very 
few in India know that agriculture is not a 
paying concern. Now, let us see whether 
conditions have changed. We know that 
besides the private money lender, there are 
two agencies who pay the necessary finances 
to the farmer. One of them is the co-operative 
society  and 

the other is the Government. The Government 
does it through taccaui loans. But if you go .to 
any village society, or if you go through a 
revenue: register, village by village or district 
by district or province by province, you will 
see that there is a steady increase in the debt of 
the agriculturist, from year to year. There is a 
belief that during the last ten years, the prices 
of agricultural commodities have risen very 
high. But even during. this period of about 10 
years, if you compare the figures of 
agricultural indebtedness, you will And that it 
has been steadily on the increase. So, though 
the prices were high, the condition of the 
agriculturists has been worsening. What is 
their position today? 

If you go to any village now, there is the 
fear in the minds of the agriculturists that the 
prices of agricultural products will go down 
and they are anxious about the future. There 
are two or three ways of improving, the 
situation. Of course, there is the vagary of the 
monsoon and so, by giving sufficient water we 
could improve the position. This would take 
time, a number of years. The other is to 
increase the production per acre. Now there is 
available artificial manure, what are called 
fertilisers. We have the Sindri Factory and 
other Factories are also coming up but this 
type of manure is still in an experimental 
stage. Excepting the educated; and 
scientifically minded agriculturists, the 
villagers have not taken very kindly to this 
kind of fertiliser. Even where this type of 
fertiliser has been used, it has not been much 
of a success because due to over-dosing or 
some such fault, a disease called the 'blast' has 
overtaken the plants which has resulted in the 
agriculturist losing what little he used to get. 
Various practical and technical difficulties 
come in and so the villager has not taken 
kindly to these fertilisers. This is a slow 
process and it takes a number of years. Let us 
consider the Resolution before us: What is it 
that it aims to do? What is it that can be done  
immediately  for  the  farmer  to 
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save him from the position to which he is 
being driven to? All along the prices of 
agricultural commodities were high but even 
then the position of the farmers has not been 
anything better. Now there is a tendency for 
the prices to come down. What is to happen to 
his future? When we talk of fixing a minimum 
price, some of the hon. Members thought that 
control with all its attendant evils which we 
had previously would come in. No; the 
position today is different. What phe 
Resolution envisages is different from what 
we had during the time of the controls when 
there was scarcity. Previously, there was the  
question of fixing the prices; there was the 
question of procurement and there was the 
question of distribution with all its attendant 
trouble. Now, the Resolution envisages only 
the fixing of a fair price. Such a price will 
give the cost of production, the "transport 
charge and such other charges so that the 
farmer can be kept .at a living standard. That 
is what this Resolution envisages. 

Hon. Members were comparing this country 
with America and with other Socialistic 
countries. Ours is a democratic country, not a 
totalitarian country. We do not think of 
procuring everything and distributing it as in a 
totalitarian country. We simply ask our 
•Government to fix a price. Government have 
taken some action in that direction but it is a 
bit slow. Government have been sanctioning 
money to people for building godowns1 to 
store the foodgrains; they have been even 
lending money but it is a slow process and it 
takes time; it is a matter of one, two or three 
years. The Resolution contemplates immediate 
action, action in the month of January. This is 
the lean part of the year—prices have gone 
down, even though not much— .and in the 
month of January when the crop comes in, 
prices will suddenly go down. 75 per cent, to 
80 or  90 per cent, of the people in India have 
uneconomic holdings and what little they get 
would be lost and would te taken away by the  
mahajans  and 

the business people at a low price. The 
Resolution contemplates that Government 
must come to the rescue of the people 
immediately. If a villager takes his produce 
and is not able to sell it at the fixed price, 
there must be an agency of Government which 
would buy the produce from the villager at the 
fixed price and stock it. That is, more or less, 
the arrangement contemplated in this 
Resolution. This arrangement is not like the 
old one with all the complicated evils of 
regular control. That is one method; the other 
is this: Some of the previous speakers said that 
the farmer has not been getting money at a 
low rate of interest. Arrangements must be 
made by Government to set up an agency 
which would give him money at a low rate of 
interest for agricultural operations. Then 
comes the question of transport; many of the 
villages have no good roads and as tjhey are 
far away from towns, conveyance also comes 
into the picture. All these things make the 
villager uncared for. It is high time that the 
India Government thought of evolving some 
immediate methods so that by the time the 
next crop comes in, the agriculturist is 
relieved of the troubles that he is meeting with 
today. He is the backbone of the country and 
if the backbone is broken, it means that the 
Government is also broken. Before his 
backbone is broken, Government must evolve 
some method for rescuing him; that means, 
they must fix a minimum fair price so that he 
may live as others do. 

With these words I resume my seat. 

DR. RADHA KUMUD MOOKERJI 
(Nominated): Sir, I find myself in general 
agreement with the principles implied in the 
Resolution that we are discussing but I am 
afraid that the particular machinery which has 
been suggested in the Resolution for tne 
implementation of its purpose does not seem 
to be quite appropriate. I believe that 
whenever we have a controversial matter to 
discuss, it is better first 
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[Dr. Radha Kumud Mookerji.li of all, to 
find out the area of agreement or to define the 
area of agreement or disagreement. As 
regards agreement, ^1 think we are all un-
animously of the opinion that agriculture 
affects vast millions of our people whose 
welfare claims our first concern and, 
therefore, falling prices in agriculture are 
bound to affect very adversely the fate of the 
masses. This is a general proposition about 
which there cannot be any doubt or dispute. 

Now, the second point is this: Per 
haps this Resolution—if I may go so 
far to state—is based on a sort of 
fallacy. When you connect prices with 
agriculture it means that you contem 
plate a surplus in agricultural 
production, a surplus that is 
waiting to be sold. Now, from my 
humble experience as a Member of a 
regular Agricultural Commission which 
worked for a year-and-a-half—unlike 
these latter day temporary Commis 
sions, this Commission worked for a 
year-and-a-half for the specific investi 
gation of agricultural problems all over 
India........  

SHRI KISHEN CHAND: Which year was 
it? 

DR. RADHA KUMUD MOOKERJI: 1939-
41. Now it was the unanimous finding of this 
Commission that the entire agriculture of 
India has passed under under-sized and 
uneconomic holdings so much so that the plot 
of land per head of the agriculturist amounts 
to about an acre. Therefore the primary 
problem in agriculture is due to the existence 
of these undersized small subsistence farms 
which are even liable to further fragmentation 
on account of our laws of inheritance to which 
the social sense of the community clings with 
very great steadfastness. So that condition has 
not changed and perhaps it has changed for 
the worse. We are really faced in agriculture 
by the multitude of these small agricultural 
holdings. Therefore my point is this that there 
is not much surplus left in the hands of this 
poor peasant which he can sell with profit. 

So the main basis of the Resolution seems 
to me to be somewhat unreal. Now taking as a 
fact that there may be surplus left in the hands 
of peasants upon which they can depend for 
purchase of their other necessaries, well, in 
that case you must go deeply into the question 
of the cost of living, of these agriculturists. 
The agriculturist in the village, besides 
feeding, himself, has to get the means by 
which he can buy some other necessaries of 
life, namely, (1) salt, (2) clothing and (3) a 
little kerosene. I am talking to you about the 
realities of rural life. Now as regards these 
three necessaries of life, next to food, he needs 
a little money to buy them. Now you have to 
consider the prices of these-commodities upon 
which he depends-and I am sorry to say that 1 
have not come prepared with statistics as to 
the prices of these three articles which the 
peasant has to buy out of his surplus in 
agricultural production, but I believe salt has 
become cheaper and is made so in the interests 
of the poor people because the salt tax has 
been withdrawn to some extent. And then as 
regards textiles I think there is a tendency 
towards a fall in the prices of textiles and as 
regards kerosene I do not think that the price 
of kerosene has risen very high. Next in the 
order of necessities will be housing material. 
There also cement has become very cheap and 
wood also-is quite available. 

SHRI B. C. GHOSE: Cement has not 
become cheap. 

DR. RADHA KUMUD MOOKERJI: Now I 
think there is overproduction in the cement 
industry. However I am not at all suggesting 
practical remedies. I am merely discussing the 
various approaches to the main problem. I am 
simply trying to find out the remedies which 
may be available. Now one remedy that has 
been suggested is increased return from agri-
culture. If you increase the return from 
agriculture you are at once up against that 
great proverb which really embodies   a  truth. 
'There  was  plenty 
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in the land and the farmer was ruined'. If you 
have more agricultural production the 
necessary effect would be a fall in 
agricultural prices. So I do not see how this 
position can be made consistent with the 
inevitable fall in price. 

(Time bell rings.) 

Is my time up? 

THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE): You wanted five minutes; I have 
given you seven. 

DR. RADHA KUMUD MOOKERJI: But 
within this time I have not been able to touch 
even the fringe of the problem. However what 
I mean to say is this that I think it is very 
necessary that we should go very deeply into 
such problems for after all the Resolution 
undoubtedly smacks of some kind of return to 
the system of control from which we have 
escaped, thanks to the administrative genius 
of our deeply lamented friend, the late Rafi 
Ahmed Kidwai. But I do not think we can 
agree to return to control of any kind. No 
doubt the Government must watch the agricul-
tural situation and have a firm grip upon the 
effect of falling prices upon the welfare of the 
millions of agriculturists. But I think, beyond 
that, the emergency has not been of that 
magnitude which calls for such kind of drastic 
action as is contemplated in the Resolution 
before us. I am sorry I have no time to 
develop my other points- 

SHRI AKBAR ALI KHAN (Hyderabad): 
Mr. Vice-Chairman, I think the Resolution 
really consists of three parts in the main. So 
far as its main part of adequate return to the 
cultivators is concerned, I see even those who 
seem to have opposed this Resolution have 
not opposed that main theme. We are all 
agreed and I am sure everybody is agreed. 
The other two parts, namely, comparison with 
the manufactured goods and establishment of 
a definite machinery 

to supervise things with the addition of a fixed 
price are certainly matters which deserve very 
careful consideration. In fact all the three 
Resolutions that     I  see  here in  the     names   
of Shri Kishen Chand, Shri Dwivedy and Shri 
B. C. Ghose are absolutely covering the same 
wordings. Even commas and full stops are the 
same. Of course these   Resolutions   ought   to  
bring  to the    notice    of    the Government 
that the  matter   Js   such   which   deserves 
very    careful    consideration,    and    I 
entirely appreciate that  it is  so that in some 
parts of the country the prices are falling, and 
if this matter is not fully voiced and looked 
into we may any day be faced with a very 
serious situation. I   do   not   think   that   any-
body  is  not  in   agreement   with   the main 
theme of the Resolution, namely, that we 
should see that the cultivator gets   a   fair   and   
adequate   return—I do  not  say   adequate  
price—and  the conditions are such that the 
difficulty 
through which we have had to pass during the 
last Ave years and which we have overcome 
since, should again have to be faced in view of 
the fall of the prices. Now the point is this. 
When my learned friend Mr. Mathur was 
speaking there was a great deal of confusion 
about control and no control or effects of 
fixing prices. Now fixing a price means 
control. When you fix a price what is the 
situation? Suppose if the produce is not 
adequate then it will go underground. If the • 
produce is too much then the Government will 
have to purchase it. How are you going to fix a 
price without having some sort of arrangement 
and some sort of machinery regarding the 
supervision of the fixed prices, regarding the 
storage and regarding all those things which 
accompany a fixation of price on a national 
scale. So my point is that this is not a very easy 
matter. That is not a simple matter. You can 
say: 'Well, fix a price', or, you can say 
Establish a machinery to control all that'. That 
has to be looked into very carefully. I feel, Sir, 
beyond fixing price or indirectly bringing con-
trol of some sort or other of which we had 
enough it is the duty of the 
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that the standard or the position of the 
cultivator does not deteriorate. That is 
definitely necessary. If he does not get a 
decent return with which he can purchase the 
manufactured goods required by him at a 
reasonable price, his condition is bound to go 
down and whole economy will be adversely 
affected. Of course the prices of 
manufactured goods required by him, namely, 
clothing, iron and steel and other things, 
certainly must be commensurate with the 
prices that are given for the agricultural 
products 
4 P.M. 

So my submission is this that • if any 
learned friends, or I will say only my learned 
friend Shri Kishen Chand. the Mover if he 
agrees that adequate arrangements should be 
made, instead of suggesting that there should 
be a machinery to secure fair relation to the 
prices of manufactured goods or to fix prices, 
then I think we can pass this Resolution 
unanimously. There won't be any difficulty. 

SHRI B. C. GHOSE: Will the Minister 
accept it? 

SHRI AKBAR ALI KHAN: Well, I would 
strongly urge upon the Minister to accept it—
provided you delete the parts referred to from 
this Resolution. 

SHRI B. C. GHOSE: Will you vote? 

SHRI AKBAR ALI KHAN: Certainly, my 
own view is this. My hon. friend. Mr. Ghose, 
started or ended with saying that the Congress 
has bullocks for election purposes but they do 
not believe in doing, and really speaking they 
have not done, anything for the cultivators. 

SHRI B .GUPTA: We are asking whether 
you would vote for the Resolution. 

SHRI AKBAR ALI KHAN: I am 
addressing Mr. Ghose. 

THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE) : You should address me, Mr. Akbar 
Ali Khan. 

SHRI AKBAR ALI KHAN: My point is that 
if really an unbiassed view is taken of our Five 
Year Plan and all that goes with it, it will be 
seen that the main bias is in favour of agricul-
tural   improvement   and   of   providing 
benefits  to  the   cultivators. You   cannot  
deny that. It  may  be that  there may be some 
defects  in its  working. It may be something 
better could have been done, but what I say is 
that it is not at all correct, it is not at all fair—I     
won't  say it  is  not     at  all honest I would 
leave that to my friends to  judge—to   say  
that     nothing  has been done to improve the 
condition of the  cultivators     during the  last  
five years. I say without fear of contradiction   
that  we  have  tried  to   do  considerably   for     
cultivators   which   we consider to be our 
duty. Having that in  mind,  certainly it  is the 
duty—at least I as a Congressman would urge 
upon the Government—to see that the 
conditions do not deteriorate and the cultivator 
is in such a position as to carry on and 
continue the cultivation with greater facilities 
to improve his condition.    I  do  not  know  
what the Government's   mind   is      (Time    
bell rings)   but certainly I agree entirely with 
the main objective that we should give  our  
full   attention   to   this  problem   of  falling   
prices   and   see   that the position of the 
cultivator does not get adversely  affected. But 
so  far as the implementation of this idea is 
concerned, \ think that could be wisely left  to  
the  Government  as   they  are in the best 
position to judge the exact position and to 
devise ways and means for that. 

(My, 
DR. P. S. DESHMUKH:, Vice-Chairman, 

irrespective of the fact that many of the hon. 
Members of this House have covered a very 
wide ground in supporting the real conten-
tions of the Resolution, I welcome the 
opportunity that the House has taken of 
debating more or less the agricultural 
situation in the courtry. 
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The Resolution has also been, at least in the 
latter part of the debate, very well  analysed   
and  the   various   parts have also been very 
well dwelt upon. I  might   at  once   say  that  
the   main objective   which   almost   every   
Member of the House has at heart is not only 
common to every Member of the House but it 
is  also common  to the Ministry  and  to  the   
Government  itself,  namely,  the anxiety to 
see that the agriculturist in the country gets a 
fair return for his efforts and for his labours.     
I   do   not   think   under   our present 
circumstances any Government could last,  or 
the people could be at all happy,  if we  did  
not take  every possible precaution to see that 
he who produces food  and     other  articles  
is interested in doing so, and he cannot be  
expected  to   be   interested   in   his labour 
and in  production  as long  as he will not  get  
a  reasonable  return. But if we were to take 
away all the other  matters     from  this  
resolution, then a very simple proposition 
emerges with  which     nobody  can have     
any •quarrel,  but that     probably  will not 
serve the purpose of my hon.  friend who has 
taken the trouble of tabling this   resolution. 
As   has   been   pointed out by many 
Members on this side as well  as  on  the   
other   side  also,  the resolution as it stands 
cannot but be unacceptable to Government, 
as it has been unacceptable to a large number 
of Members of the House. What does the  
resolution contemplate? First  and foremost     
it   contemplates   a   certain agency—another        
organisation—and what is that organisation 
to do? That organisation would be    charged 
with the duty of fixing prices of important 
agricultural    commodities.    Supposing we 
had merely an organisation which "fixed the 
prices of important agricultural  commodities  
as  is  envisaged  in -the first part of the  
resolution, how would that benefit anybody? 
It would necessarily follow that  this 
organisation would have to have not only the 
power to fix prices or suggest prices, 

it will also     have to have  a  certain amount of 
finance and a machinery to see  that  the  prices  
they  recommend are  enforced.    
Unfortunately,  nobody has tried to see how far 
the finances of India, which we are anxious 
should be  spared  as     much  as  possible  for 
development   purposes,   would   be  entangled 
in such a speculative measure of   fixing   the   
prices   beforehand   and then seeing that those 
prices are supported. If we  take  the  whole of  
our agricultural   produce,   hon.   Members 
will    appreciate    what    astronomical figures 
we will have to go into,  and we    have   also   
to   see   whether   the finances of the 
Government of India as situated today together 
probably with the finances of all the State 
Governments would be sufficient and whether 
it will be  possible  and  wise  to  risk them  in  
this  undertaking   to  such  a large   extent. So   
I   submit,   Sir,   that this proposition is 
absolutely impracticable   and   unworkable.    
Secondly,   I would also state that so far as it is 
necessary,  the Government does have an 
organisation. What is the function of the 
Ministry of Food and Agriculture if it is not to 
watch the prices and returns  which go to the 
pockets of the agriculturists? It may be—I am 
prepared to admit—that our data relating  to  
cost of  production  are  not perfect, but we are 
not sleeping over it. We are trying to do our 
best. We have  various   Commodity  
Committees which have their own sub-
committees which   try  to   find  out   what   on   
the whole  is  the cost  of production. But as 
hon.   Members  of this  House will 
undoubtedly     realise,   this   is  a  very 
intricate and difficult matter not only because 
the climate and rainfall vary from place to 
place, but also because the  fertility  of the soil  
varies   from village to village and even in the 
same field  the     fertility  is   not  the   same. 
Secondly,    seasonal    variations    make such   
a  tremendous  difference  in   the cost  of  
cultivation. I   come   from   an area where we 
grow cotton. Now, the cost  in  one   year  as   
compared   with that in another year can vary 
as much as 200, 300 or 400 per cent. This year, 
for instance, there has been more rain- 
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soon as there is more rainfall, the cost of 
cultivation goes up; the labour charges go up 
because at the same time every cultivator 
wants work to be done. So a shower more or a 
shower less makes so much difference to the 
cost of cultivation that it would be very 
difficult to keep pace with it. I am merely 
pointing out facts; not that we want to give up 
all attempts at ascertaining the cost of 
production and then trying to see what return 
the agriculturists get. These are the diffi-
culties in the way of determining on the one 
hand meticulously the production costs and 
then trying to give to the cultivator an exact 
return. Short of this price support or 
purchases on a large scale, wherever the 
prices go down the Government has not been 
unmindful of the need of seeing that the 
agriculturists make some profits and get some 
fair return. There are also other steps which 
the Government has taken so far and also 
wishes to continue to take in the future. 

One of the things which the Government 
has been trying to do is to give larger 
facilities for transport. Now, in the same State 
I have seen that the variation in prices is so 
glaring and I was myself shocked to see that 
not only in the same State but even in the 
same district the prices vary not only of 
commodities which come from outside like 
sugar and other articles but even in the prices 
of jowar, bajra and wheat there is a 
tremendous variation. The remedy for all this, 
in my opinion, is encouragement of co-
operative activity—whether it is pooling of 
the agricultural produce or whether it is 
distribution in the cooperative way; that 
seems to be the remedy. We have been doing 
all we can short of price support, which' we 
cannot indulge in because our resources are 
limited. We cannot in this respect follow 
either America or China, because our 
circumstances are entirely different. We 
cannot follow America because we have not 
got the American resources.    We  have  not  
that   much 

readiness, for instance if necessary, to 
burn the crops or to do something else 
like the Americans. They can afford 
to do so. We have not also a govern 
mental set up or social and political 
organisation in this country, like China: 
or Russia, where we can force the 
people to purchase things at a parti 
cular level of prices. We cannot do 
that. So, I personally feel that the 
steps we have taken by way of afford 
ing better transport facilities as well 
as trying to purchase ..............  

DR. SHRIMATI SEETA PARMANAND: Sir, 
on a point of information, can people and 
Government have joint cooperative stores, if 
the people are -willing to purchase even at a 
higher price because they are joint co-opera-
tive stores? 

DR. P. S. DESHMUKH: I have not seen 
many such co-operatives in India. So, we are 
trying to see that the transport facilities are 
increased. We have also—as was done by my 
late colleague—tried to purchase commodities 
when the prices go down unreasonably low 
and we will certainly try to-do this, of course, 
keeping in mind what the risks involved 
would be. There are also other steps which 
have been taken and will continue to be taken 
and I am glad reference was made to the 
export and import trade. There have been 
genuine complaints about the price of jute 
which went down unreasonably year before 
last. We are also conscious of the fact that the 
prices of groundnut are at the present time 
ruling rather low, but in determining our 
quotas of export or trying to see whether the 
prices are high or not, we have to balance the 
advantages not only so far as the agricultural 
community is concerned, but so far as the 
consumers are concerned also. For instance, 
my hon. friend from Andhra said—I know his 
worries and his difficulties—I am conscious 
of the difficulties of the agriculturists also, we 
repeatedly get demands—that they should be 
allowed to export some gur. Now, taking the 
country as a whole we are required to import 
sugar. When we are importing such a large 
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amount of sugar, what face can we have for 
allowing one part to export gur. That is the 
difficulty and we have to take into account—
the surplus in one place with deficiency in 
other places. And although there might have 
been mistakes so far as the declaring of 
quotas or the quantum of export and import is 
concerned, by and large we try to see that the 
consumer' is also not at the mercy of the 
producer altogether. It is from this point of 
view that we try to intervene, whether it is 
export or import trade or whether it is even 
forward markets. 

Now, my hon. friend from Andhra 
suggested that the forward markets should be 
banned altogether. There are agriculturists 
who feel that it is the forward markets in 
many places that keep up the prices. There are 
at least some instances where the agri-
culturists themselves have made the demand. 
He has probably been dealing with a 
somewhat different groups of agriculturists. I 
can tell him as a matter of concrete fact that 
so far as cotton was concerned, when we had 
abolished and banned the forward market, the 
prices had a tendency to go down. As a result 
of the demand by the agriculturists we 
allowed controlled forward markets and that 
had the necessary and desirable effect of 
supporting the price. So there also all we can 
tell the House is that we do not go by any 
particular formula, but we try to judge the 
advantages and disadvantages between the 
producer, on the one hand, and the consumer, 
on the other, and it would be unwise on our 
part to lay undue emphasis on the one or the 
other. So far as all these things are concerned, 
we have both the agriculturists' interests at 
heart as well as the interests of the consumer. 

Now, a complaint has been made about the 
sugarcane prices also. This is, of course, a 
matter on which there are differences of 
opinion and my late colleague held very firm 
views, because his ambition was that the 
poorer people also should be able to get sugar 

and they should get it as cheaply as-possible. 
The same point of view was urged by my hon. 
friend Mr. Saksena, who rightly pointed out 
that the level of prices—at  the  present 
moment  at least—is      not   so   low   as   to      
cause anxiety.   I  do  not think that  I have 
time enough to go into the figures and. the 
indices, but by and large it will be  found  that   
although   the   agricultural prices have gone 
down, they also • halted  at   a   particular  
juncture   and there  was   even   an   
improvement   as compared   with   the   month   
of June 1954;  in  July and  August  there was. 
even a slight rise. While I admit that it   shall  
continue  to  be  our   concern to see that there 
is no undue fall in the prices, the remedies that 
we have in view and which we have resorted 
to  are  limited.    From  that  point   of view, 
Sir, I must say that the debate has    been    
somewhat    disappointing.. Very few people 
have tried to analyse the consequences.    
Supposing we did the price fixation, what 
would be the consequence? This   has   been   
referred, to   by   a   couple   of   hon.   
Members. Certainly they have given the neces-
sary caution that it  is not  an easy task. It   has   
got   to   be  studied  very carefully and we   
cannot,   merely on., the  ground  that  the  
cultivator  must make a definite profit, go 
about fixing the prices, because our experience 
in. the  past   has   not   been   very  happy. The 
other point which was also made very  
pointedly—and   I   am   glad   and thankful  to  
Mr.     Mathur  and  other people     who  have  
pointed     out  the dangers of fixing of 
prices—is this. If' we fix the price of one thing, 
you cannot leave other things alone. We also-
know that whenever we have resorted to price  
fixing,  it  has  been  only  on the paper of the 
Government of India or probably the States. So 
far as the markets   were    concerned,    very   
few people  got  it   at  that   price. So,   the 
controls and price fixation might probably be  
a necessary concomitant  of meticulous   and   
good     planning,   but nonetheless   our   
experience   in   this sphere has  been  so  
unfortunate  that people  are prepared to praise 
everybody who has contributed to decontrolled 
economy at the present moment 
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interfere with the prices in such a way as to go 
into the market and purchase on a wholesale 
basis, as a matter of principle, as a matter of 
formula, for the purpose of maintaining a 
certain price, we will not only be financially 
badly off, but we will probably find ourselves 
in the same trouble out of which we have just 
come out due to the courage and foresight of 
my late lamented colleague. So, I submit, Sir, 
that the proposition as put down in the 
Resolution is wholly unacceptable, but so far 
as the main intention of seeing that the 
agriculturist does not fall into debt, that he 
does make a certain return, is  concerned, that 
must be and  shall 
continue to be the responsibility of the 
Government, and a very intimate concern of 
ours. There are various things and I am unable 
to detail all the steps, hut mainly speaking I 
have dealt with them and we have done 
something. We wrote to the U.P. "Government 
and one or two other   Governments that if the 
price of wheat falls below Rs. 10 per maund, 
they would have the authority of purchasing it, 
and that halted the falling of the prices. On the 
whole, Sir, the situation is being watched by 
us through the Ministry as well as through 
these commodity committees, "We get their 
opinions; we get their -solutions and their 
recommendations from time to time. 
Therefore, there is no need of having an 
independent organisation for the purpose 
envisaged in the Resolution. And I might also 
assure the hon. Member that we are as anxious 
to see that the agriculturist gets a fair Teturn as 
he is. There cannot be any difference of 
opinion on that point, because the whole of 
our country has ultimately got to depend •upon 
his prosperity and upon his well-fbeing. So 
there cannot he any difference of opinion on 
our anxiety to see that he does get a fair return, 
but the means to achieve this end are limited, 
and to that limited extent, we axe doing 
everything possible. About these marginal 
purchases, of course, <hej   will      probably   
be   resorted   to 

wherever Government will And that it does 
not involve itself in very deep waters, 
because the experiences are not very happy. 
For instance, I had heard that in Pakistan they 
started price support in jute and a heavy loss 
had to be incurred by them. It is all very well 
to say that we should fix a price and purchase 
it; but who is to pay for the difference if the 
prices go down? 

There was also. Sir, a reference by 
my friend to the average production. 
I am very happy to say that we have 
made some progress in this direction. 
There cannot be any doubt about the 
fact that our averages are ridiculously 
low. It is a shameful fact that our 
average production, so far as every 
prop is concerned, as compared to 
many other countries, is awfully low. 
But fortunately things have now im 
proved mainly as a result of decontrol 
and mainly as a result of the fact 
that the money that was formerly 
going into the pockets of the black- 
marketeers is now directly going to 
the cultivators. All these years when 
we had the controls and when we 
were procuring grains at a particular 
rate, the real benefit was going into 
the hands of those adventurous people 
who were prepared to buy and sell 
stealthily and I am glad to say ...................  

SHRI B. GUPTA: Where have the 
blacKmarketeers gone? 

DR. P. S. DESHMUKH: Black-markets 
have disappeared; therefora the 
blackmarketeers have gone. My hon. friend 
probably knows where they are. So the reason 
why we are not so much worried is that 
because of this policy of decontrol it is the 
cultivator who has benefited, and whatever 
rise in the prices there was, that benefit has 
also gone to him; and if we again go back to 
any controls and fixation of prices, I am 
afraid the situation that we have created in the 
country will suffer a terrible relapse. 

So far as rice production is concerned, I 
am afraid my friend has not taken any trouble 
to get accurate facts. 
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I have been studying this question 
very carefully, and as a matter of fact, 
our highest production in rice is far 
higher than the' Japanese have ever 
been able to get. I have got from 
them.......  

SHRI KISHEN CHAND: The average 
production was 700 pounds per acre. 75 
million acres of land is under paddy 
cultivation, and the total rice production is 
only 22 million tons. 

DR. P. S. DESHMUKH: All these figures 
are on the tips of my fingers. 

SHRI KISHEN CHAND: You calculate the 
average. 

DR. P. S. DESHMUKH: Yes, yes. The 
Indian production had gone down to as low as 
643 pounds per acre. This year's average has 
fortunately gone to 791 pounds of rice—
cleaned rice— which is of course less than 
our own— Indian—average of 60 years ago. 
60 years ago our own average was 940 
pounds. But as a result of lot of marginal and 
other unsuitable land being brought under 
cultivation, our average has been falling 
continuously, and has fallen by about 33 per 
cent, in about 50 to 60 years. On the other 
hand, the Japanese average went up in the last 
60 years. Their average today varies between 
22 hundred pounds and 27 hundred pounds. 
These are the exact figures which I obtained 
from Japan itself. They have also had, like us, 
a period of competition for the highest 
producers of rice. And no Japanese cultivator 
has been able to produce more than about 84 
thousand pounds per acre of rice as against 
our people giving about 10 thousand or 11 
thousand—and sometimes even 14 
thousand—pounds. We may probably 
discount these very high figures. But in any 
case, our highest yields have been far better 
than the Japanese, although our average is 
low. And I am very happy to report that in 
1953-54 our average has gone up to 791 
pounds as against 643 pounds, which was the 
lowest two years ago, and which means 
nearly two maunds per acre more than that in 
previous year. 

I do not wish to say that this is so great an 
achievement that we can sleep over the matter 
now. But there are-possibilities and we can 
increase our production. And as we increase 
our production, we may be able to tolerate 
slightly lesser prices. In fact, in the opinion of 
many people, even today the price level is not 
sufficiently low to make it possible for every 
poor man to purchase as much as he needs. So 
there is also that point of view. 

In conclusion, I would like to say that the 
objective behind the Resolution is at our heart, 
and we shall try to do, according to our means 
and resources, whatever is possible, and we 
shall always be there to see that the 
agriculturist is paid a fair return. But the 
Resolution is not acceptable to the   
Government. 

SHRI B. GUPTA (West Bengal): I 
wished. Sir, that the hon. Minister had 
indicated some of the steps he had 
taken to check the fall in prices, as 
he has himself admitted that the 
prices have fallen. I could see that 
he was only anxious and he was also 
watching ............. 

THE VICE-CHAIRMAN (SHRI R. C. 
GUPTA): Order, order, Mr. Gupta. Mr. Kishen 
Chand. 

SHRI  KISHEN  CHAND:    Mr.  Vice-
Chairman,  I   am  very  glad  that  the majority  
of Members  have  supported the spirit behind 
this Resolution. The opposition    that    has    
come    to    this Resolution  is probably due to 
a  misunderstanding of the words used.   The 
hon.  Minister has  completely  shelved the  
problem   by   saying   that   it   is   a very  
difficult  problem,  our  conditions are  
different,   our   financial   resources are 
meagre,  and  so  on  and  so forth. I  know  this  
usual  answer. Whenever the Government 
benches are asked to. do  something    for    the  
poor  agriculturists, they always say "Yes, we 
have got  our  fullest  sympathy  with  them,. 
but the problem  is  too   gigantic«JhJi we are 
unable to solve it". You take-the   example    of   
U.S.A.    where    the- 
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more difficult than in our country, and where 
the surpluses are much bigger than in our 
country. They can solve it. But our Ministers 
always take refuge by saying "We have -got 
the fullest sympathy with the poor 
agriculturists, but we cannot help them, 
because ours is a poor country." I am afraid, 
Sir, that this is very poor consolation. This is 
no answer from the hon. Minister. I expected 
something better from him. At least he should 
"have understood that this price control does 
not mean bringing back the same old controls. 
Sir, the Government will have an organisation, 
which will go into the details of the cost of 
production and fix a price. The previous 
Government appointed a Sub-'Committee of 
which Mr. Y T. Krishna-machari was the 
Chairman. He is now the Vice-Chairman of 
the Planning Commission. That Committee, 
after •considering all the factors, came to the 
conclusion that there was very good 
.justification for price support—fixation of a 
minimum price. Well, hon. Members do not 
want the advice of the •expert committees 
appointed by them. They just go by catch-
phrases; some hon. Members repeat catch-
phrases and think that they have solved the 
problem. 

Sir,   the   organisation  will   fix   the • 
minimum  price,   and   as  the   Government is 
going to give support to that price, called the 
parity price, Govern-xment will bring in 
legislation and say that  up to 90  or 95 per 
cent, of the parity price Government will give 
support. That means that any agriculturist who  
has  got  stocks  of  foodgrains  or any   other   
agricultural   produce,   can approach the 
Government and say, "I have got this stock and 
I cannot sell it in the market at the minimum 
price. You have got to take it at 95 per cent. 'Of 
the parity price" and then Government will 
have to take it and store it. The hon. Minister 
said, "We are watching the situation and if in 
any particular commodity the price goes down 
too much, we will go to the help of the 
agriculturist". This will lead to a 

lop-sided development of our economy. We 
want all commodities, all important 
commodities of • foodgrains to be supported 
because the agricultural operation is not a one-
day operation. The agriculturist plans out for 
two or three years ahead as to what improve-
ments he is going to make in his land, etc. 
Probably he is going to borrow 1 money from 
the market and utilise it for the improvement of 
his land, and if in the next two or three years 
the price is going to fall, then even with 
increased production, he will not be able to 
cover the additional cost that he has incurred. 
He must be assured of a minimum price before 
you ask him to make his plans; you will have 
to give him some incentive before he increases 
his production. Hon. Members said that, if the 
farmer increased his production, naturally he 
would get more money. That is a fallacy. Sup-
posing his production goes up by 25 per cent, 
but the price goes down by 50 per cent, will he 
be a gainer or a loser? Definitely he will be a 
loser, and therefore the farmer wants a definite 
price for his products. He wants to be assured 
that, if he improves his land and increases food 
production for the community, the community 
will not let him down, the community will not 
deprive him ot the fruits of his labour. 

SHRI R. U. AGNIBHOJ: Does the hon. 
Member want that the price should be 
enhanced and the production reduced? 

SHRI B. C. GHOSE: That is Congress 
economics. 

SHRI KISHEN CHAND: I want production 
to go up. What we want is that with the 
increase in production the agriculturist gets 
more money ana not less money. We want 
more money In his pockets so that "4vA6 
ii*j*JjrfA , living goes up, so that he has more 
purchasing power and thereby he gives 
encouragement to industry. The position will 
be that this organisation will fix a minimum 
price as well as a maximum    price.      
Whenever    the 
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market price goes down below the minimum 
price, that organisation will have to set up an 
agency for purchasing the produce at the fixed 
parity price and store it up. If the hon. 
Minister raises objection against this 
Resolution on the ground that they have gone 
into the matter and have come to the 
conclusion that, after this organisation has 
been set up. the financial implications of the 
whole "thing will be so excessive that Gov-
ernment cannot 'bear it, then there will be 
some justification. In my first speech, in the 
speech which I made in moving this 
Resolution. I pointed out that in the near 
future, in the next two or three years, our 
expectation is that the surplus will hot be 
more "than five to ten per cent, and that for 
this surplus of five to ten per cent., the total 
capital requirement will not exceed about Rs. 
250 crores. Only three years ago we were 
importing foodgrains to the "extent of Rs. 200 
crores. We can spend on our Plan Rs. 2.250 
crores but if for the poor agriculturists we 
want Rs. 250 crores, it is said that the finances 
of the Gov-•ernment cannot bear that burden. 
Sir, I pointed out that this would not toe a 
recurring phenomenon, because internal 
prices are so low as compared  with the world 
prices that, if these goods are not consumed in 
the country during the year or the following 
year, we will be able to export them and 
replenish our funds. We need not spend from 
year to year Rs. 25U crores. Once we spend 
Rs. 250 crores. -we can carry on from year to 
year. I •do not see how this is absolutely 
"beyond the finances of our country. Hon. 
Members are mistaken in thinking that this 
price control will lead to distribution control 
and every other sort of control. 

SHRI H. C. MATHUR: Kindly read your 
Resolution. See the wording of it. 

SHRI KISHEN CHAND: Only if the price 
goes down below the parity price, the  
Government will purchase. 

SRHI H. C. MATHUR: I invite your 
attention  particularly  to   this  portion 
of the Resolution,    " ............. would ensure 
to the agriculturist an adequate return and 
also bear a fair relation to the prices of 
manufactured goods". What is the 
significance of "also bear a fair relation to the 
prices of manufactured goods"? 

SHRI KISHEN CHAND: If I have got time, 
I will answer the hon. Member. I was only 
speaking about the minimum price. In fixing 
the minimum price, what will be the consi-
deration? 

SHRI H. C. MATHUR: Where is it in the 
Resolution? 

SHRI KISHEN CHAND: When you draft a 
Resolution, the words carry a certain meaning 
behind them. These are known economic 
terms. It is not worded in uncommon 
language. It is the usual language used by 
economists, and this is worded quite properly. 

DR. P. S. DESHMUKH: Very bad 
economists. 

SHRI B. C. GHOSE: This wording is used 
by the Krishnamachari Committee.      Are 
they bad economists? 

SHRI KISHEN CHAND: The hon. Minister 
thinks that they are all ignorant people and 
they have used very bad language. I am very 
sorry that hon. Ministers have such a low 
opinion of their officers. 

In fixing this price, what are the factors to 
be considered? There must be an adequate 
return to the agriculturist. Then the second 
consideration will be this: After all, there are 
two types of agricultural commodities—food 
crops and cash crops. In the case of cash 
crops, the price must bear some relation to the 
price of the manufactured article. Take cotton. 
What should be the consideration in fixing a 
minimum price for this commodity? I submit 
that the price of cotton must bear some 
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LShri Kishen  Chand.]j relation to the price 
of the goods manufactured out of cotton. 

SHRI J. S. BISHT: Will the hon. Member 
kindly conclude and give a chance to the other 
hon. Member to move her Resolution? 

SHRI KISHEN CHAND: I hope to finish 
my speech by 4-50 and leave 10 minutes for 
the hon. Member to move her Resolution. 

SHRI B. C. GHOSE: Fifteen minutes. 

THE VICE-CHAIRMAN (SHRI R. C. 
GUPTA) : The hon. Member has got only three 
minutes more. 

SHRI KISHEN CHAND: As an hon. 
Member pointed out, the second part of the 
Resolution says: 'and also bear a fair relation 
to the prices of manufactured goods'. An hon. 
Member who sits just behind me has pointed 
out by index figures that the cost of manu-
factured goods is not coming down. It is 
slightly going up or it may be stationary. 
When this is the situation, when the cost of 
manufactured goods is not coming down, 
there is no justification for reducing the price 
of raw material which is used in those manu-
factured goods. There should be some 
relationship between the price of cloth and the 
price of cotton. The hon. Mr. Agnibhoj was 
very eloquent and said that it was very 
welcome that the price of foodgrains should 
come down and then he attacked the black-
marketeers and diverted the attention of hon. 
Members to black-marketeers and the mere 
mention of it, he thinks, would simply 
frighten, hon. Members and solve this 
problem. The problem is that in the present 
arrangement the middle-man is coming in. 

(Interruptions.) 

The poor peasant has got to sell his harvest by 
approaching either Ralli Brothers or some 
other big agency and they cut down his price. 
If this Resolution is adopted and there is an 
organization of Government which will give 
price support, naturally that man 

will approach that organisation and 
offer his produce to it at the minimum 
price fixed by Government. If nobody 
else is prepared to purchase, the Gov 
ernment should purchase it and there 
by the Government will be directly 
helping the peasant and no middle-man* 
will be able to come in. Now the 
middle-man comes in because there is 
no other purchaser. The moment 
Government becomes a purchaser, the 
peasant will be benefited. Then he- 
said, 'Reduce the cost of iron'. An 
other hon. Member said, "The price of 
cement is coming down'. Probably he 
thinks that every agriculturist is go 
ing to build houses out of cement and 
as the price of cement is coming down, 
there is no need for this Resolution. 
I am surprised at this illogical rela 
tionship between the cost of the small 
quantity of steel that goes into the 
plough and the cost of production of 
agricultural products ............  

AN HON. MEMBER: What about the 
surplus? 

SHRI KISHEN CHAND: This is another 
fallacy. No agriculturist produces all the 
foodgrains that he requires. If he is producing 
rice, he is not producing pulses or edible oil or 
so many other things which he requires. Take 
any agriculturist. Out of his 2 acres of land do 
you think that he can produce all the 
foodgrains that he requires for his 
consumption? Naturally even the smallest 
peasant will have to sell his produce and 
purchase something else. 

SHRI J. S. BISHT: But you are con-
tradicting yourself. 

THE VICE-CHAIRMAN (SHRI R. C. 
GUPTA) :  Please wind up. 

AN HON. MEMBER: Only landlords 
can ..... (.Interruptions.) 

SHRI KISHEN CHAND: This is the usual 
thing to say. I have tried to explain the 
Resolution and there is no time to reply to 
every hon. Member's criticism. I will only say 
that this Resolution is a basic Resolution and 
unless the Government makes up its mind 
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and does something for the peasantry, their 
condition is bound to go down. Their 
purchasing power is going down and the 
repercussions of this will be very serious. If 
their purchasing power goes down, the 
industries will suffer and with the suffering of 
industries, there will be greater unemployment 
in the country. Only pious Resolutions or 
piece-meal support of one commodity as 
suggested by an hon. Member is not going to 
help it. We must give complete support to this 
Resolution and this is the only salvation for 
our agricultural community and I therefore 
place this Resolution for the consideration of 
hon. Members. 

THE VICE-CHAIRMAN (SHRI R. C. 
GUPTA):   The question is: 

"This House is of opinion that Gov-
ernment should set up an organisation 
charged with the duty of so fixing the 
prices of important agricultural com-
modities as would ensure to the agri-
culturist an adequate return and also bear a 
fair relation to the prices of manufactured 
goods." 
The motion was negatived. 

RESOLUTION RE:   STEPS   TO   BAN 
UNDESIRABLE   FILMS 

SHRIMATI LILAVATI MUNSHI (Bombay) 
: Sir, I beg to move the following Resolution: 

"This House is of opinion that the moral 
standards in the country are deteriorating as 
a result of the exhibition of undesirable 
films and recommends to the Government 
that immediate steps be taken by legislation 
and administrative action to prohibit the 
exhibition of such films,  whether foreign 
or Indian." 

Sir, this was the Resolution which I sent in 
the last Session but I was not lucky enough to 
get a chance. Today, thanks to my hon. friend 
Mr. Kishen Chand and the Members of this 
House who have shown interest in this 
Resolution, I got this chance. I thank all the 
hon. Members for this 
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courtesy. Sir, in this Resolution, not only is 
our House interested, but I find that the 
representatives of the film industry, 
particularly the foreign film industry also are 
interested and they have honoured me by' 
sending one of their representatives here to 
hear the debate. Probably that will be a good 
thing because if he hears what the hon. 
Members have to say, then, without much 
effort on the part of the Government, they 
t.iemselves will be able to set things right. 

SHRI B. GUPTA (West Bengal): Which 
country is he coming from? 

SHRfMATi LILAVATI MUNSHI: I don't 
know from which country.   I find there are 
some people here. This is a subject in which 
many of our countrymen—I should say right 
thinking countrymen and women—are in-
terested. It is stated that the root of many 
crimes, special]}' juvenile crimes and 
unruliness of the younger generation, lies in 
the exhibition of undesirable films which the 
youngsters nowadays see so many times a 
week. I believe in every house you will find 
the younger generation wanting to go to films 
not only once a week but sometimes twice and 
thrice a week. The cinema houses also in all 
corners of our country, are increasing and now 
the cinema houses are being built even in the 
remote corners of the villages and many other 
places. Well, Sir, for good or bad, the cinema 
is a powerful weapon and it has come to stay. 
The cinema can make or mar the whole 
generation and the entire nation. Many of us 
have seen that the actors and actresses have a 
great hold over the minds of the younger 
people. Whenever they appear in public, they 
get great ovations—sometimes greater than 
the highest and the best in our land. Wherever 
they go, they attract crowds and whatever they 
do in the cinemas is imitated by thousands of 
people. I have known of one youngster of 8 
years, a brother of one of the boys who studies 
in our college, disappearing from the house 
for two days taking away Rs. 25 with him. A 
search was made and he was not found;  but  
after  2   days,  he  himself 


